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and it & supposed to consist of
elders. In fact, the real function lies
with us. Whatever decision we arrive
at, it is expected of them to revise
in case we have gone wrong. So,
Sir, I submit that this anomaly will
just be avorded by the abolition of
the Upper House. (Interruption.)

Mr. Speaker: There may come a
time when the hon. Member may hke
to go to the Upper House.

. - L]

Shri Jagdish Awasthi (Bihaur):
Sir, I think the Home Minister wants
to say something.

The Minister of Home Affairs
(Pandit G B, Pant): I also happen to
belong to the Upper House

Shri Kbadilkar:. What about the
procedure, Sir?

Shri Bimal Ghose (Barrackpore):
About the procedure, Sir, I do not
quite agree with my hon friend It
may start m this House or 11 may
start in the other House Supposing
as Shr1 Bharucha said that the Finan-
ce Minister has said ‘no’ there and
then 1t cannot be revised here, does
1t mean that f he says ‘no’ here 1t
cannot be revised when 1t goes to the
Upper House?

Mr. Speaker: Very wel}, all thesc
matters will be considered

—————

1220 hrs.

RAILWAY BUDGET—GENERAL
DISCUSSION-—contd.

Mr. Speaker: Shri Rajendia Singh
will continue his speech.

Shri Rajendra Singh (Chapra):
Mr. Speaker, Sir, comparisons are
often odious, and at all stages, 1t 1s
good to avoid comparisons if one can
belp them. However, there are cer-
tain situations, when one has to
appraise and review the achievements
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and perforroances of certain under-
tekings like the railways, in spite of
oneself, one has 10 make certain
comparisons, From that standpoint,
I feel honestly that so far sg the n-
dustrial relations in the railways are
concerned, there has been some dis-
tinct unprovement compared to the
past regime

I would Iike to refrain from paying
my comphments and banguets to the
Railway Mumster for the sumple
reason that even when a tribute 18
due and when it 13 offered hy the Oppo-
sition Benches, what happens is, that
a general suspicion goes round that
the bon. Member 1s about to0 cross
the floor. Therefore, I would like to
confine mysell only to the uncom-
plimentary part that hasbeen played
so far by the Rajlway Minister in
relation to the industnial relations on
the railways

As you know, the railways are the
biggest national undertaking m the
country We have our agpirations to
be a model employer. The Ralway
Minister, while dehwering his speech
on 17th February, 1858, said:

“In November last, representa-
tives of the Federal met and it 1s
heartening that they have agreed
to implement by the st July,
1958 the original agreement made
by them in March, 1956 The
progress so far made in this
direction, I understand, is satis-
factory.”

That 15 what the Raway Minster
said in this House 1 the course of
his budget speech Even this time,
he had made a very mtriguing re-
ference to that aspect of the railways.
He has given the impression that
efforts have been made, that efforts
in this direction are afoot or that 18,
the process of umity is under opera-
tion But I would like to make the
position clear, because this part of
i speech is likely to, and is apt to,
muslead the House. Therefore, I
would hike to dea! with this matter
at some length.

*Expunged as ordered by the

chair.
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The All-India Railwaymen's Fede-
ration 1s in being since last 30 years
{t had the sole privilege of principally
representing the workers all over the
raillways But the Congress Govern-
ment, which does not have in the least
the interest and the welfare of labour,
Just m order to undermme the
strength of the railway workers, nut
up a stooge railway organisation And
what happened” There was disunity
in the railways, there was disruption
among the labour But when a strong
demand was fel* in the country, the
predecessor of Railwav Mmnister told
the Raillwaymen that 1t was in  the
interests of the workers 1n the mter-
=in S5 Yot TR BNl W S W Ane
interests of the nation that there
should be one union 1n one industry
Shr1 Jaiprakash Naramn, a piince
among men responded to the call He
respondcd to 1t m all sincenity and 1n
all his nobility, but the record of the
previous Minister his predecessor 1s
a record of seduction* It was just

L * *

agreed that the All-India Railway-
men's Federation and the federation
sponsored bv the Congress would
come together They came together
at the top level but the Congress
organization did not hold any meet-
ing The Raillwaymen's Federation
had to hold a meeting at
Madias where there were three-
fourths of the delegates present They
passed a 1esolution and they framed
a programme of action The Vasavada
group—the Congress kept out of 1t
and they held a mecting elsewhere, at
Bezwada With such a situation natu-
rallv therc was no way out for the
All-India Railwaymen’s Federation
but to revive 1tself because 1t includ-
ed the principal repiesentatives of the
workers It functioned for their inter-
ests and it worked for the welfare of
labour It could not have let the
workers down

When the present Raillway Minister
came upon the scene, i1t was widely
®elieved, 1In the background of his

‘Ex;mged as ordered by the chair
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previous performance and achievement
so far as labour laws of this country
are concerned, of which we can right-
ly be proud, that things will improve
As Minister of Communications, he
gave a lead to the country and made a
performance of which the Congress
can very we'l be proud of and I am
alse proud of 1t because the Railway
Manister comes from my State, and I
had also the privilege of having work-
ed With his for some time

shri § M Banerjee (Kanpur) He
1 using these adjectives He 1s con-
grdtulating him

Mr Speaker Both of them come
from the same State Why should he
wo!lry” The hon Member 15 congra-
tuliting the hon Mmister and he
wants the hon Minister to hear with
both the cars for having undertaken
o many good p eccs of reform in the
labour field

éhnn Nath Pat (Rajapur) He 1s
alleging that the hon Minister m his
past career has donc¢ many good
things

éhr1  Rajendra Smingh On 17th
F¢bruary 1958 the Minister took the
House mnto ¢ nfidence and made us
understand that he, the Minister,
de«tmes to have the unity of the work-
ety He had brought into being an
arpitiator who might resolve all the
dicputes which may arisc m the
course of the implementation of the
unity agreement But, as 1t became
apparcnt to the Congress organization
thst the Railway Minister meant what
he said thev began to get back on
thelr words

Now 1n answer to Starred Question
No 683 datcd 28th August, 1958, the
fo'lowing reply was given 1n  the
House I do not know who rephed—
possibly 1t was given by the Deputy
Mjnister—but this was the reply in
connection with the unity aspect

‘Having reviewed the develop-
ments and everts that have taken

—— - - ———
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place since the last meeting of the
Joint Committee, this Working
Committee has come to the pain-
ful conclusion that no useful pur-
pose will be served by carrying
on negotiations any further until
there is a convicfion that the
party would genuinely abide by
the principles which govern a
healthy trade union movement
which is conducive not only to the
interests of the railwaymen but
the entire country”.

This statement is part of the resolu-

tion that the National Federation
passed.
It further said:

“The committee regquest the

President and the Union Railway
Minister, who had greatly helped
in bringing about unity agree-
ment and appraising the circum-
stances under which unity clauses
are postponed for the present....”

This is the resolution that the
N.F.1.R. passed. They paid you a
compliment; they believed your inten-
tion. your desire and your efforts, but
what did the Congress organisation
do?

“The representative of the
A. 1. R. F. deplored the resolu-
tions of the working committee of
the N. F. L. R. and repudiated the
charges raised against the
A.LR.F. and its constituents.”

This makes quitec obvious which
party was desirous of having unity.
The arbitrator appointed by the hon.
Minister in his wisdom and good faith
went into the whole dispute and at
every step when an effort was made
to bring about unity, that effort was
systematically, deliberately and mis-
chievously undermined by the Nation-
al Federation. The result was, when
the question was repeated in Decem-
ber, the reply given by the Deputy
Minister was:

“At the request made by the
Federations, the services of a retir-
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ed High Court Judge were plac-
ed at the disposal of the two
Federations as an arbitrator to
settle any possible disputes that
might arise in the process of the
implementation of the agreement
between the two Federations . . .”

Mark the following words:

“But the arbitrator, after giving
his best consideration to the evi-
dence on record, both oral and
documentary, was of the opinion
that there was a valid agreement
in writing between the A. I. R, F.
and N. F. I. R. and that the objec-
tion raised by the N. F. I. R. was
not tenable.”

The arbitration was between the two
parties concerned and it is for the
parties concerned to take note of the
views expressed by the arbitrator. I
could never have believed that the
Railway Ministry could have given
such an unhappy reply when it was
clearly proved to the built by an im-
partial and independent objective
authority appointed by the Railway
Minister that the arguments brought
forth by the N.F.ILR. are not tenable,

It would have been right and logical
to have accorded recognition to the
All-India Railwaymen’s Federation; I
do not know why the Railway Minis-~
ter has done it. Of course, it must
be accepted that even though he has
met with so many resistances at the
hands of his own party and the Rail-
way Board, still he has gone several
steps forward. For that, I am very
thankful to him, but recognition is
the cardinal and vital principle in a
trade union. If you give a right or
privilege and if you do not sanctify it
by lawful recognition, then there is no
use; it may wither away at any
momeni{. Tomorrow another Minister
would come and say that there was
no recognition and so he does not care
for it. So, I hope that at least during
this session, the hon. Minister would
see to it that the injustices done to the
A. I. R. F. are eliminated and
A. 1 R. F. is given its rightful place.
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I am not a trade unionist and I have
no axe to grind. I have only feelings
for the working class, because the
prosperity and development of the
country depends, if not entirely, at
least to a considerable extent, on the
industrial relations, on the happiness
and prosperity of the workmen. It is
in that spirit that I have posed the
problem. In fairness to justice and
national interests, I hope the Railway
Minister would accord recognition to
the A. I. R. F. and then we will have
no occasion to dispute about that
matter.

When the hon. Minister replied to
the debate in the Rajya Sabha, I was
not there. In the morning when some
of my friends rang me up and said,
“This is the reply given by the Rail-
way Minister”, I could not believe it.
I could not even believe the papers.
I went into the library and then I
went through the verbatim report.
Surely 1t was very painful; I could
have never imagined that such a good
man who has held so fast to democra-
tic principles . . .

Mr. Speaker: The hon.
time is up.

Member’s

Shri Rajendra Singh: I have just
spoken for five minutes. You should
give me at least 20 minutes. During
the last two days, no speaker from my
party was allowed to speak. I am not
speaking for a particular station or
for my village.

Mr, Speaker: I have given him 16
minutes already.

Shrl Rajendra Singh: 1 hope at
least this time in this House, the hon.
Minister will say something which will
really benefit us.

About the permanent negotiating
machinery, that machinery was design-
ed and devised to remove the injus-
tice or wrongs that might be done to
the workers and build a personal con-
tact between officers and staff. That
permanent negotiating machinery is
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the most important thing after recog-
nition. The Railway Board has issued
a very clean order as to how to work
in unison and in co-operation, with a
spirit of fellowship and comradeship.
But in practice, I know from my own
experience and the letters I have
received from so many zonal head-
quarters, that in this Northern Rail-
way, which is so near us, at not a
single division headquarter a regular
meeting was held. 1 do not have the
impetuosity of my hon. friend, Shri
Frank Anthony, but I feel and main-
tain that every word that he uttered
about your officers and the Mem-
bers of the Railway Board was
cent per cent correct. I have
no grudge against anybody; 1
have no personal quarrel. But I
come across them and I know the way
they talk to Members of Parliament.
From that I can very well imagine
their behaviour towards the workers.
Here 1t is on record that 1200 letters
from the various divisions that were
sent to your Divisional Superinten-
dents were not attended to and
replied. All these relate to promotion
and other grievances and still the
matter is hanging fire. Only those
persons are in the good books of the
officer, who attend to their domestic
needs and scrvices. These are given
in the words of Shri Frank Anthony
“accelerated promotion” and favoured
{ransfers

Now in the railways there is a vast
ocean of corruption. Who will not be
happy if we can remove that corrup-
tion? But that corruption could not
be removed, whatever the steps you
might take unless the accelerated pro-
motion and favouritism are removed.

Mr. Speaker: May I ask the hon.
Member one question?

Shri Rajendra Singh: I shall take
only five minutes. I have no regional
interest to plead. I am not asking for
conversion from metre-gauge to
broad-gauge either.

Mr. Speaker: 1 have already given
him twenty minutes. I will ask one
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question. The hon. Member 1s plead-
ing for the railway workers. Now is
there a case where any of the con-
ferences of labour or trade union have
suggested ways and means of control-
ling all these accidents by themselves”
In all the conferences, we find, they
discuss their conditions of service and
theiwr difficulties After the freedom
was won, whether earhie1 or later, have
they ever tried to go into the acci-
dents, late runnuing of trains or the
despatch of goods and find out how
to avoud them? Was any single reso-
lution adopted or attempt made or
any commuittee appointed by any of
the workers towards this goal after
the nationalisation of this Industry?

Shri Rajendra Singh: It 1s here
that the All India Railwaymen'’s Fede-
ration comes 1n

Mr. Speaker: You may plead for
them But have they passed any
1csolution®?

Shri Rajendra Singh: I am prepar-
vd to give the documents to the Minis-
ter I still maintain that if the work-
v1s who are patriots, who are organis-
g and leading these trade union
movoements, are taken into confidence
by the Mimister as he takes the Rail-
way Board into his confidence, thcn
within six months there will not be
so0 much of corruption and 1t will
be greatlv diminished It will be the
same whether 1t is a question of cor-
1uption of late-runn ng of tramns or
ace dents These things cannot  be
ump. oved 1if the real representatives
of the pcople are victimised, if they
ar¢ numihated, 1if thev are treated mn
such a savage mannel as the Railway
Ministry have been doing so far

Shri Surendranath Dwivedy (Ken-
diapara) If I mav reply to your
question, Sir, there are detailed pro-
posals made by the All India Rail-
waymen's Federation to that effect
many times

Mr. Speaker: Have they advised
their own members about anything?
I have got two baskets of mangoes
sent from Banaras. Only one came

to me and even that contained only
one rotten mango though hundred
were sent to me. I am not attributing
this to the Railway Mimster. But
nobody prevents the workers from
coming together to go into this After
all, they are the citizens of this
country If they are not satisfied with
something, merely because the Rail-
way Minister has not taken any action,
that should not prevent them from
taking necessary action. They must
be equally interested What is their
contribution” I have no quarrel with
them

Shri Nath Pai: If 1t 1s emphasized
on the workers of the All India Rail-
waymen’s Federation that this 1s a
national propertv and they, as much
das the Raillway Board, are the
gualdians of them

Mr, Speaker: Why did you not
appoint committees to go nto acci-
dents, late~running, thefts and so on?

Shri Nath Pai: Ask him 1if he is
prepared to srek the co-operation of
the A I R F?

Mr., Speaker: Does 1t mean that
t1il then this should go on? Can I say
that until the Home Minister takes
the initiative I will go on committing
thefts”?

Shri Nath Pai: Are you hinting
that the A I R F 1s responsible for
all this”

The Minister of Rallways (Shri Jag-
jivan Ram): In reply to the guestion
whether the Railway Minister 1s pre-
pared to co-operate with the A. L R. F.
I may inform him that I have already
rcquersted Mr. Peter Alwares for this
and said “I seek your co-operation in
reducing corruption among the staff
which you and I are both aware of”,
He said that he will co-operate. Then
I asked him whether they are going
to pass a resolution on a very small
point I had suggested. I said “if you
do this, I wail say that you are earn-
est about it and we have your full
co-operation” on this point.
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Shri Nath Paf: Ag an office-bearer
ofthe A I R F I can assure him that
in enhancing the efficiency of the rail-
ways, in avoiding delays, in seeing all
these malpractices are rooted out, we
will go to any extent that 1s possible
We want to see that the constructive
proposals we make are not turned
down because they come from an
unrecognized Federation and that
they are considered on their merits
Does the Railway Minister give this
assurance? It 1s unfair to us if you
ask me only for an assurance What
about their assurance?

Mr, Speaker: 1 am only saying
why should you make one a condition
precedent to the other? Can I say
until some action 1s taken by the
other side, I will go on committing
thefts” No, no Therefore, these are
independent matters Independently
of the Rallway Minister, members
who are i1n charges of the unions must
advise workers 1in the matter They
must tell them “without your know-
ledge these thefts cannot take place,
nor the stoppage of trains” Now the
general community 1s put to inconve-
nience because of this What action
has been taken m the matter

Shri Nath Pal: Unconditionally we
pass a resolution But 1ts implemen-
tation depends on his co-operation

Shri T. B. Vittal Rao (Khammam)
Every trade union has passed resolu-
tion that corruption should be rooted
out

Mr. Speaker: Then why not appoint
committees of their own accord?

Shri Nath Pai: Barkis 15 willing
The question 1s whether Peggotty 1s
willing

Shri Rajendra Singh: The Railway
Minister referred to Mr  Peter
Alwares Mr Peter Alwares 1s not
here But as my col'eague Shr1 Nath
Pa1 has pointed out, if 1t 1s a question
of eliminating corruption, if it 1s a
question of increasing efficiency, if it
13 a question of honestly seeking the
co-operation of the workers, I can
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assure hum that the All India Railway-
men’s Federation wall go to any length
at any time I am proud of the fact
that I am associated with the Al
India Railwaymen'’s Federation Since
I am closely connected with railway-
men I can tell you that there 1s not a
sing ¢ mstancc of an office-bearer of
any railmen’s union who has ever
been charged with corruption, ineffi-
ciency o1 other heinous Of course, at
times some people may be found
guilty of m'~hehaving with certamn
officers I feel sorry when I am
reminded of Shr1 Priya Gupta, whose
honesty, whose integrity, whose
patriotism are second to none
mn this country What
have we done to him’ He
maght have misbehaved with his pre-
decessor I do not want to go into the
merits of the casc What have we
done to him, such a patriotic gentle-
man? We have rejected him without
following even the same principles of
legality Today morning the hon
Home Minister referred to the charges
that have been established against
high officers who have been guilty of
corruption But that matter 1s stll
pending 1In the UP SC But here
when a patriot has misbehaved—he
might have misbehaved on the heat of
the moment, nobody can be free from
that—he has been dismissed without
the observance of the principles of
legality I ask 1s this the way you
seek the co-operation of the workers?
When vou dismuss a leader like Shn
Priya Gupta without much rhyme or
reason, you can imagine the depth or
extent of resentment against you that
you create 1n the minds of those who
hold him so dear

Mr. Speaker The hon Member's
time 1S up

Shri Rajendra Simgh. One minute
only About reirenchment the hon
Railway Minister has said

Mr. Speaker. I have allowed him
thirty minutes already

Shri Rajendra
minutes?

Singh: Thirty
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Mr. Speaker: Yes He started at
12.20 and 1t 13 now 1250 Very well,
one minute more

Shri Rajendra Singh: The hon
Railway Mimister in his answers out-
side in reply to certan questions has
said that he 18 not gomng to make any
vetrenchment of the people who are
working 1n the railways Whatever
his intention might be, in practice it
18 full of muschief He has admtted
on his own that there are 2,50,000
workers 1n the Railways They per-
form as much essential work as the
much-praised Chairman of the Rail-
way Board does They are as much
vital for the running of the trains or
for the maintenance of raitlway trans-
portation as those in the highest of
services But they are termed casual
Though a person 18 working there for
ten years, flve years, three years or
two years, he 1s termed casual of
such casual workers a hist 13 going to
be made

Under Demand No 4 the Railway
Board has 1ssued a direction to the
General Managers It says

““The Board are of the view that
a stage has been reached when
substantial reduction should be
possible 1n the strength of the
staff, owing to the cessation of
vanous activities for which the
staff was sanctioned ”

It further says

““The Board desire that all dead
wood should now be firmly and
energetically cut out The staff
so released could be absorbed
against future vacancies on
account of normal wastage and
recruitment should accordingly be
suitably adjusted It 13 further
desired ”

Now, 1t 1s most important—

“It 1s further desired that sanc-
tion to temporary posts m all cate-
gones which have not been filled
for six months should be treated
as having lapsed Apart from a
close scrutiny of proposals for

37s¢

sanction of new posts or for
extending sanction to existing
temporary posts or for making
them permanent a review should
be made of existing sanctions for
temporary posts generally to see
which posts can be surrendered
by a suitable re-arrangement of
work "

Anybody who 1s alive to the problem
of unemployment in our country can
see what a dreadful effect eventually
it will have on the workers or on the
problem of unemployment A very
devilish device has been brought into
being Now, even those workers who
were not required to be medically
examined aze being asked to go for
medical examination Those who have
put mn 15, 20 or 25 years’ service can-
not be found so medically fit because
no specific standards and no precise
rules were framed previously, that
15, at the time when they were
appointed Now you can lay exag-
gerated standards and ask the people
to conform to them People would not
conform to them and naturally you
would say, “You are not fit Please
go away Now you have to take care
of yourself”

So, these are the things which I
place before you Of course, many
things I could not say for want of
time

shri Barman (Cooch-Bihar—Re-
served—Sch castes) Mr Speaker,
Sir, so long we have heard many
speeches from hon Members accusing
the railway admnistration in several
operations I do not deny that there
1s inefficiency, there 1s corruption and
there are certain cases of misbehavi-
our by responsible officers, but at the
same time let not the impression go
that this vast orgamsaﬂon, which 1
doing yeoman service fo the country,
is all of that type—inefficient and cor-
rupt After all, this 1s a national
industry which has 1ts root and
branches throughout the length and
breadth of our vast country and lakhs
and lakhs of officers are responsible
for running the administration in
several spheres of activity So long
as our national character, as a whole,
does not improve we can very well
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imagine that there will be black sheep
here and there. But if we take an
overall view of the situation and the
operation of this vast administration—
I mean the Railways—we have to
admit that they are doing a very
responsible job and 1n a commendable
manner.

I would only like to stress one point
which, I think, is wvery important,
namely, whenever any responsible
officer or the Railway Board gets any
complaint from any hon. Member of
this House, he should not be satisfied
only by an enquiry but should also
inform the result of the enquiry to
the respective hon. Member. That
wiil elimmate a lot of discussion in
this House and sweeping accusations.
Personally, I have to complain myself
that on two serious occasions, which
are within my personal cognisance, I
made complaints and there had been
an enquiry so far as I know 1n one
case but no reply has yet been receiv-
ed by me about the result of the
enquiry. If this system be strictly
adhered to that after an enquiry
regarding any complaint the result 1s
intimated to the hon. Member, he need
not mention 1t on the floor of this
House and, I think, there will be some
toning up of the efficiency of the
administration

We bank too much on the efficiency
©f the Raillway admunistration Many
©of our hopes depend on the successful
running of this great industry. 1 may
mention that this 1s the only adminis-
trative department of the Government
which has got a lot of autonomy. The
financial operation of this admmistra-
tion 1s absolutely separate from our
Finance Mustry In the developing
economy of India, we consider that
each admmistrative mnistry should
be given more and more financial
powers so that the bureaucratic way
of transacting that 1s at present being
done m the Finance Ministry may be
lightened to a great extent. That this
Railway Board 15 successful to a great
cxtent 1n having a separate financial
or rather the absolute separate admin-
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istration is also evidenced by the fact
that from time to time hon. Members
of this House are also asking the Gov-
ernment to consider whether the
P. & T. finance can also be separated
and made exclusively responsible.
That is one way of our looking at
things, that is, that if the Railway
Board runs successfully this great
administration, gradually the P. & T.
and maybe some of the ministries that
may grow m volume may have more
autonomous powers so far as its fin-
ance 1s concerned.

18 hrs.

There 1s another matter which alse
depends on the rallway administration
to show us the way. We are m a
socialistic pattern of economy, we
want more and more that our Govern-
ment, or each department should be
self-sufficient m 1ts requirements and
needs, not only in the matter of
administration but also its physical
needs In this respect I find that there
are certamn instances 1n  which the
Railway Board has succeeded com-
mendably

I may mention in this connection
that in Chittaranjan we have seen that
a public industry not only succeeds as
good as any pnvate indusiry, but
sometimes 1t excels private industry
When we compare the efficiency of
Chittaranjan with TELCO we find that
TELCO 1s charging us extortionate
prices for the engines that 1t supplies.
If our public undertakings are success-
ful, then we can, with confidence, take
up more and more work m the pub-
lic sector, and 1n this Chittaranjan has
shown the way, and we hope it wuill
do better gradually

As regards TELCO, I want to men-
tion only one thing while this matter
1s still under the consideration of the
Tarff Commission Apart from other
financial matters or the amount of pro-
fit that TELCO is making, we know
that TELCO personnel get more pay
than those m comparable cadres in
Chittaranjan. An engmneer is paid
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. ,
more in TELCO than his counterpart
fn Chittaranjan. I mention this fact
20 impress upon the House that in our
private industries generally the pay
scale is much more than in our public
industries. That is a great headache
to us in the public sector.

We have heard so many complaints
from so many public undertakings
that as soon as a person gets trained
by our institution and becomes a
little more efficient, he leaves our job
and joins a private undertaking
because he is offered more pay there.
I have no grudge against any efficient
man getting more pay, but the pro-
blem is that if our undertakings can-
not pay as much as the private under-
taking does, then it will become diffi-
cult for us to run the public sector
efficiently.

The private undertaking may pay
more to its employees. but after ail, it
is, along with the profit, charged to
the consumer. So, it is the consumer
that suffers ultimately. This is a
strange cconomy where we cannot pay
our own Government servants and
those who work in the public under-
taking to the extent we would like
to. So, there is no rcason why we
should allow private industries to pay
sumptuously and much more than we
can pay in our public undertakings.

1 shall refer to another industry in
the public sector run by railways—the
Perambur Coach Factory. It is doing
exceedingly well, and we find that in
course of time the prices of coaches
have been coming down at a fast pace.
We need another coach-building fac-
tory in M.G. coaches. I have got the
impression that the men working at
Perambur have got the confidence to
instal an M.G. coach factory by their
own intelligence and experience. If
we can do that, certainly it would be
a great encouragement not only to the
country, but also to our finance as a
whole.

As regards operational efficiency, 1
would like to mention only one fact. I
have been casually associated with
one of the commercial clerks’ associa-
tlons. I am not pleading here for
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them specially, but what I say is this.
I have had a complaint that in some
of the railways uniforms are supplied,
while in others they are denied. There
siiould not be any discrimination as
between the railways.

But generally, what [ want 0 say
is this, that if we cannot increase their
pay scale to an amount which we
would like to, we can certainly look
to their amenities. I would request
the hon. Minister to consider provid-
ing more amenities to the low paid
employees in the railways, so that
their low pay scalc may be supple-
mented by amenities as regards their
living and housing conditions, the
education of their children, uniforms
etc.

Next, I want to mention one fact
for the consideration of the hon.
Minister. I refer to the second Assam
link. I do not stand here just to say
again and again that the suggestions
once made by the Bengal and Assam
Members regarding the survey of an-
other route which will avoid the diffi-
cult river of Torsa should be consi-
dered seriously. The present align-
ment which, I understand, has been
finalised by the Railway Board will
face thc same difficulty as the present
link. The minority report of the
Stabilisation Committee clearly says
that bridging over Torsa is very un-
certain and it will be very costly.
While we can have an alternate route,
another alignment which can avoid
this river, I do not know why the
Railway Ministry has abandoned the
idea of surveying it. Though at one
time the hon. Minister himself by his
letter as well in a press statement had
assured that both the alignments
would be surveyed, why it is not
going to be surveyed at all now is a
problem fo me.

Apart from that, I would like to
mention especially what the hon.
Minister has said in the other House.
In the other House, in the course of
his reply, he has said that there is
great competition, rather serious com-
petition, beween road transport and
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rail transport, and in  the national
interest, there should not be any such
competition. But may I say that the
present alignment which has been
surveyed, and which is going to be
accepted, or rather, which has been
accepted, belies what the hon. Minis-
ter has himself assured?

There 1s the National Highway
No. 31 running through my constitu-
ency 1n the district of Jalpaiguri. The
present alignment just runs alongside
this national highway That being
the case, who will go and take the
trouble of sending goods by rail? I
do not mean trouble exactly, but what
I mean 1s that 1n road transport, there
is quicker transit. That 1s accepted on
all hands As for delivery of goods
to the spot etc. there are certain
other advantages. That 1s one of the
main reasons why in this competition
the raillways go down And why
should the Railway Minister himself
again commit that mistake which, he
himself says, should be avoided m the
national interest” That is another
factor to be considered.

As regards the engineering side, a
layman cannot say ‘No’ to the engineer
or to the expert.

18.12 hrs.
fMgr. DEPUTY-SPEAKER 1n the Char]

But so far as the bridging of the river
Torsa in an uncertain manner, which
has been objected to by the minority
of the Stabilisation Commutee, 1s con-
cerned, I hope he will th.nk over 1t

agam.

I feel that the Railway Ministry
which has got an autonomous body
like the Railway Board, which enjoys
exceptional powers which arc not
given to other departmental chiefs,
should try their level best to set
their house 1n order. Though there
are lakhs and lakhs of employees
under them, vet, if they improve their
organisational methods and also look
2o the interest of the low-paid em-
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ployees and make them satisfied, 1
hope they will succeed exceedingly
well, and will be an example for
other departments to follow.

Dr. P. Subbarayan (Tiruchengodc):
One complaint that the hon, Minister
of Railways has made is that the com-
petition with road transport has
become such that the raillway revenues
have gone down. I rather agree with
him in this But what is the remedy?
That 1s the question at issue. General-
ly, on calculated cost, 1t will be found
that road transport is more expensive
than railway transport, especially in
the carriage of goods. But the reason
why road transport i1s preferred to
railway transport i1s that sometimes,
the road transport people are able to
take the goods from door to door,
whereas m the railways, you have got
to put it into the wagon and take it
out at the station and then convey
the same to 1ts destination Even if you
calculate that cost, you will find that
1t is cheaper to send by rail. But
there are one or two matters which
should engage the attention of the
Ministry

The one reason why there 1s prefer-
ence for road transport 1s that in the
railways, you send goods by the open
wagon, which leads to pilferage at
times, whereas the road transport
people take the goods by covered
lorries; therefore, the tendency of the
man who sends his goods is to prefer
the road transport, especially, over
short distances Still, I think, on the
whole, when we come to consider the
question, we shall find that the rail-
ways will be preferred, because the
cost is cheaper, and besides, the rail-
ways provide better facilities for
transport of goods than the road trans-
port does

Some people have stated that espe-
cially with the budget that was pre-
sented the other day with the taxes
on tyres and diesel oi1l, the Finance
Minister has come to the help of his
colleague, because that would make
road transport dearer and so, the rail
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transport will be benefited I do not
think they will be correct in this

Shri Jagjivan Ram: I shall also pay
heavily on the diesel

Dr. P. Subbarayan: You will pay on
the diesel, but then you have steam
engines The hon Minister seems to
think of diesel engines, but I would
like to know the comparative haulage
of diesel engines as compared to what
is carried by steam traction, if he cal-
culates, he will find that steam trac-
tion carries nearly 80 to 85 per cent
of the traffic, and, therefore I do not
think he need say that the help th.l
his hon colleague has given to him 1s
not going to work in his favour I,
on the other hand feel that it will
work 1n his favour, which, I think, 1s
to the good because, I feel that the
raillways arc a national asset and
everything <hould be done to make
the railways pay

Compared to Raillway systems In
other countries, I think we are 1n  a
better position Especially in the con-
tinent of Europe I know road trans-
port 1s very competitive with regard
to the raillways, and most of the
European railways are losing on the
working of their sysiems In  the
Soviet Union I know they prefer the
ra ! transport to road tiansport, and
they control 1t 1n such a manner that
road transport 1s only allowed m
places where rail transport 1s not
pos<ible But that 1s a different sys-
tem of government, and I do not know
whether we shall have the power to
do the same here though, I think, we
do possess enough powers of control
to coordinate road raill and sea
transport

We should not forget sea transport
also in this connection, because, I
think, coastal shipping 1s very m
portant from the point of view of
traffic, especially of goods traffic But
I should Iike to mention one or two
instances why the passengers prefer
the road transport to that by ral
From Nellore to Madras, 1t 13 a dis-
tance of about a hundred miles, and

you can go by bus imn about three to
three and a half hours, whereas the
train takes anything between five and
seven hours sometimes Naturally, a
person who 18 1n a hurry prefers to
travel by road rather than by rail I
think some method should be found
by the Railway Board and the Mins-
try to try and speed up trains

I know there are disadvantages 1n
rail transport, because there 1s always
the question of a single-itye track and
a single-lme track does not allow the
trains to travel as quickly as they
could, if there was double-line track
I am glad there is a system by which
the line betwecn Bezwada and Gudur
is going to be doubled I hope 1t will
be continued up to Madras as well,
because merely taking it to Gudur
will not solve the problem that would
arice After all Madras s the centre,
and if you a « thinking of a double
track, 1t shc 'l be taken right up to
Madras and not left at Gudur

1 also think that electrification wall
mmprove the situation As electric
supply 1n my State of Madras 1s going
to be better and better, I would re-
commend to the hon Minister the
electrification of the track between
Madras and Arkonam at least for the
present I am glad the hon Minister
has mcntioned that the electrification
between Madras and Villupuram will
be completed as quickly as it can be.
Ithink as< myhon friend Dr Krishna-
swam has mentioned, the question of
Vriddachalam should also be taken
into consideration, because that 1s on
the chord lmne, which makes 1t shorter,
and 1t will be much better if electrifi-
cation goes up to Vrniddachalam as
well 1 do not want to press the
Minister hard on this matter, but I
think 1t 1s a matter which he ought to
keep i consideration with regard to
el ctrification The station yard in
Madras 1s to be imporoved because the
hon Minister would have seen for
himself that there i1s a congestion of
trains in the Madras Centrai and for
the large traffic that flows into the
city of Madras he would have himself
found that the platforms are not suffi-
cient for the mncoming and outgoing
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trains 1 know something 1s bemng
done and the work has been taken on
hand but 1t could be expedited because
the incoming trains are sometimes de-
layed for want of platforms at Madras
Central

Of course there 1 the question of
the Salem-Hosur-Bangalore hine which
has been raised time and again by my
hon friends I am sure the hon
Minister realises that this conngction
would connect the north and the south
and there need not be transhipment of
goods Goods can go by one gauge if
this connection 1s made But I know
that there are difficulties of finance
Other mmportant lines are getting the
attention of the Board and the Minis
ter At the same time I would Lke
him to keep this in view and see what
could be done becausc the narrow
gauge line 15 still there though there
are no raillc on 1t Some of the
stations which I have seen 1n my
travels are being neglected At least
they can kcep these things going  so
that this line will come 1n  at some
stage or the other becausc 1t 1s an 1m-
portant link especially in the metre
gauge system which will link  the
noith and the <outh That 1s the only
reason why I am pleading for 1t Iam
not plead ng from a State or provin
ci1al angle but in the larger national
mterest and I feel that this line will be
the most important in connecting the
north and the south There are other
lmnes in the south which I would like
to mention but I do not want to make
my catalogue of grievances bigger
than 1t 1s I know the difficulties thc
Railway Board and the Minister work
under But at the same time these
are matters which they have to take
mnto consideration

The hon Minister has pleaded for
one union on the railways But 1n
spite of the attempts he has made I
am afraid he has not proved very
successful But I hope he will keep
this 1n mind and get one union work-
ing, because the railway 1s the largest
emplover of labour 1n this countrv
and if there can be one union 1t will
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be to the satisfaction of both the em-
ployer and the employee because they
will know whom to deal with I find
my friend Shr1 Frank Anthony com-
plaining about some of the things that
he put forward to the Minister and
that he gets no reply and he gets a
usual reply from the Railway Board
saying that the matter cannot be con-
sidered On the other hand 1f Shn
Anthony himself will work for one
union nstead of fighting for the repre-
sentation of a particular union, then
he will find that he will get the advan-
tage of both the system of one union
and he need not complain as he did
on the floor of the Houce that the
complaint that he brings forward to
the Minister goes unattended It 1s
the duty of the labour leaders not to
think of politics and the particular
advantage they gct to their unions but
to work in the interest of employees
so that one union may bring about the
system by which advantage would be
gamned by the employeccs bhecause they
will hav¢ a right channel of communi-
cation with the Railway Board

As I have said the question of 1ail
road transport 1s not as easy as 1t
seem> It 1s the most difficult matter
and I think both th¢ Minister for
Transport and the Mim1 ter 1n charge
of Raillway< will have to work
togethcr and consider what 1s best 1n
the inteiest of the country  They
should bear 1n mind the economy of
the country and sec what 1s of advan-
tage to the country and what brings
to the country the largest 1income
through the working of these trans-
port systems I am sure if there 1s
co-ordination bectween the Raillway
and the Tran port Ministries this
could be achicved and I leave 1t to the
Minister to deal with 1t as best as he
can 1n consultation with his colleague,
the Minister of Transport On the
whole I think we have not done as
badly as we think, over the railways
because in spite of the cost mdex
having gone up to about 400 the rail-
way freight as well as passenger fares
have only risen about double ‘There
fore the railways are doing the best
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they can in the circumstances and we
must bear in mind that the cost of
living index has risen to about 400
compared to 20 years ago.

I, therefore, hope that the hon.
Minister will take nto consideration
some of the points I have made and
will do what he can to bring about co-
ordination especially of road-rail
transport of which he complained in
his Budget speech,
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The Depuly Minister of Railways
(Shri S. V. Ramaswamy): Mr.
Deputy-Speaker, Sir, 1t 1s gratifying
indeed that so many hon Members

have said good words about the rail-
ways We are very thankful to them.
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Some hon Members have also levelled
criticisms,. We are thankful to them
also On the whole, there has been
an awareness of the difficultics of the
rallways and an appreciation of the
achievements of the raillways 1 as-
sure this House on behalf of the
Ministry that the criticisms will not
lull us 1into complacency but will act
as a spur to greater activities to real-
ise the targets that are still expected
of them

Some hon Members have made
sound criticisms, some of which I shall
deal with There 1s the question of
compensation  claims Many hon
Members have referred to this aspect
and also 1o the miferage of consign-
ments, consignments lost 1n transit,
delays and so on Quite rightly these
criticismy are just 1n the context of
the keen competition from the roads
It has been sa:d thit road transport
was able to dehiver the goods i time
and with safety 1 am sure that these
observations deserve full  considera-
tion

No doubt we have done a good bit,
but I must adm:t that much remains
to bc donc For instance, the Corrup-
tion Enquiry Commttee, in Chapter 7,
have made several suggestions We
have becn implementing most of the
sugpcstions  The reorganivzation of the
railway protection force and the sett-
ing up of the claims organization have
alrcady shown results

I may heie point out that the figures
of compensation claims given year to
year at page 39 of the pamphlet Indian
Railways, 1957-58, no doubt indicate
a steady increase in the claims pay-
ments But thesc figures have to be
correlated with the increase in traffic
and the increase 1n the value of the
goods I have before me certain figur-
es which, ignoring the traffic in com-
modities such as coal and metallic ores
which are not of significance 1n the
context of payment of claims, the
House will be intercsted to know If
the year 1853-54 is taken as 100, the
corresponding indices of claims pay-
ment, after making allowance for the

mncrease in traffic in commodity price
levels for the successive financial
years, are, 839, 803, 857 and 768
1speetively  The figuies for the year
1956-57, 1t will be noticed, are some-
what high But that is essentially
due to the many arrear claims having
been settled in that year and not due
to any adversc trend

In this conncction, I may point out
that 1n 1953-54 the net amount paid
a5 compensation claims was about
Rs 289 crores, when the tons origi~
nating, excluding coal and ore, were
48 million, and when the price level
was 105 1 do not want to tire the
House with all the detalls of the suce
cessive years But last year, 1857-
58, the nct amount paid was Rs 3-27
crores as against Rs 3 32 crores in the
previous yecar There 1s a considerable
fall though the increase in the traffic
ha- gone up to 70 milhon tons as
agamnst 67 milhon tons in the previous
ycar This shows that there has been
a considerable fall in the claims posi-
tion also We are certainly taking
very energetic steps and we shall con.
tinue to bring down the claims

One other point may be referred to
in this connection While we are
strugghng with the question of claims
compensation, one hon Member drew
the attention of the House to the
recommendation made by the Railway
Freight Structure Enquiry Commuttee,
with regard to the hability of common
carriers  The hon Minister, in his
addiess, has referred to this point also,
and to the difficulties 1n 1mplementing
the recommendation The difficulties
are both legal and administrative I
was just citing this point so that the
House may not feel that there 1s any
mordinate delay m implementing or
considering the recommendation. As
a matter of fact, though the Commit-
tee recommended that it should be
implemented within one year, it 1s not
one year yet Anyway, I am stating
it so that the Housc may appreciate
the difficulties

The railway at present is only =
bailee, but 1f you impose the liability
of common carrier, the whole legal
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aspect changes You have got to
pay compensation for the loss in any
case, barring an act of God or an
act of war This 1s a very serious
lhability, and the extent of it has got
to be worked out It has been pointed
out to the Committee that there are
several legal and practical difficulties
in the way It was pointed out that
the raillways cannot asswme respon-
sibility for a hability which would
properly fall within the jurisdiction of
the State Governments Also, there
1s a peculiar difficulty in India There
are so many break-ups of gauge points
and the incidence of damage 1s very
high 1n this country Other countries
do not suffer from this Therefore,
we have got to take that aspect also
into consideration

Again, we are not so advanced 1n
the method of packing The Commit-
'tee went largely by the fact that m
other countries i the west, in the
United States of America, the United
Kmgdom, Canada and France, they
have assumed a common carrier habil-
1ity, but there the industrialization has
so advanced that side by side the
method of packing 1s also 1n an
advanced stage We have not advanc-
ed to that extent So, that would
depend upon the improvement of
packing also

Then, there is the question of long
haulage and there are climate changes
m our country, due to which often-
times goods pcrish  So, taking all
these things into consideration, we
have got necessarily to go deep into
this matter and understand the legal
implications The committee them-
selves have realised that 1t would need
a vastly improved admnistrative set-
up They have realised the difficulties
Some Members have expressed doubt
whether 1t can be implemented within
one year after the coming into force
of the new freight structure At any
rate, they have suggested many other
things which should be done simul-
taneously such as the revision of
packing conditions They have sug-
gested some amendment to include
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‘non-delivery’ also within the defini-
tion of ‘loss’ of section 160 of the
Indian Contract Act, and sections 77
and 140 of Indian Railways Act In
any case, before any decision s taken,
the complex 1ssues will have {o be
worked out I can only assure the
House that due consideration will be
given to it and as soon as conditions
permit, the Government’s decisions
will be finalised

One hon Member raised the ques-
tion that there was duplication i1n the
machinery of the RPF and the
Vigilance Organisation The hon
Member may not be quite correct, at
any rate, he 1s not right in thinking
that 1if there 1s a merger of both, there
will be economy m the administra-
tion The Chief Security Officer has
got certain functions, viz, to protect
the property of the railways and the
property entrusted to the railways
That function 1s certainly different
from the function of the Vigilance
Department In any case, there 15 no
duplication of staff The question 1s
whether one should be merged with
the other and brought under one con-
trol As 1t 1s, the Scnior Deputy
General Manager at the raillways level
15 having an over-all control

Coming to the stores position, my
esteemed friend, Dr Krishnaswamy,
asked for a statement of stores which
we can produce mn this country 1n
order to apprcciate the picture and
enable the House to suggest any
change 1n planning The position 1s
as under The following major items
of railway rolling stock and other
equipment which constitute the bulk
of our requirements are already pro-
duced 1n the country Steam locomo-
tives, carriages and wagons, major
components for the above rolling
stock, train lighting equpment;
mechanical signalling equpment and
track equipment Substantial quan-
taties of track equipment have been
developed, but not yet adequate to
meet the entire requirements
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We are fully alive to the necessity
of creating new capacity for items of
rolling stock and equipment that might
be required in the future There 1s a
Development Cell attached to the
Railway Board for accelerating the
development of stores items for which
capacity has not been developed I
may also submut that the Railway
Equpment Commttee 1s doing really
good work

In 1951-52, we produced indigen-
ously about Rs 68 crores worth of
stores In 1957-58, the indigenous
production of stores has gone up to
Rs 158 crores, an increase of about
132 per cent 1n the course of six
years 1 hope the House will appre-
ciate that In 1855-56, out of a total
purchase of stores worth Rs 126
crores, Rs 93 croies were produced
indigenously In two to three years,
there has been a substantial increase
Out of Rs 222 ciores worth of stores
purchased during 1957-58, Rs 158
crores worth of stores weie produced
indigenously 1 Dbelieve the House
will appreciate the progres, we have
made so far That does not mean that
we will be complacent We are con-
tinuously taking greater interest n
ndigenous production It would be
seen from the figures quoted, that the
percentage of imports 1s still about
22 to 23 per cent We should certain-
1y be happy to bring down this figure
still fuither, so that we may not be
required to go abroad for any stores

As regards electiic and diesel loco-
motives, the plans have been drawn up
to build up capacity 1n the country
About this more will be said in detail
later With regard to wagons and
underframes, there has been substan-
tial progress m the output of wagons
and coaching underframes from estab-
lished builders The present installed
capacity 1s about 20,000 wagons per
annum In order to meet the increas-
ed requirements by the end of the
second Five Year Plan, educational
orders have already been placed on
ten new firms At the end of the
first Plan, there was only one firm
which used to supply 200 metre gauge
underframes annually and the require-

ments of the raillways were met by
resorting to immports Suffictent indi-
genous capacity has now been located
from amongst the established wagon-
builders

With regard to locomotive duph-
cates, mndigenous capacity has been
located for seven important items, I
need not go into them now in detail
The railways have been advised not
to import any of these items in future
Capacity has also been located for
both steam piessure gauges and
vacuum gauges and bulk orders have
been placed

With regard to signalling equipment,
there are two types of signalbng
equipment—mechanical and electrical
signalhing As regards mechanical
signalling eguipment, 1t 1s now large-
ly made in the country and recent
efforts made have revealed that the
industry has almost doubled the out-
put 1n recent months As regards
clectric and power signalling equip-
ment which consists of colour lLight
signals, point indicators, a number of
relays, crcuit controllers, motor op-
erated points, etc, very few of these
items are at present manufactured in
the country and even those are made
i small quantities

Regarding miscellaneous items, con-
sidcrable dcvelopmental action 1s be-~
ing taken to foster manufacture of
muscellaneous items of equpment 1n
the country In the field of track
materials, production of rails has been
planned mn the new steel plants En-
hanced capacity for the manufacture
of cast non sleepers has been estab-
lished while increased quantities of
sleepers are expected from several
units In the field of tram lghting
equipment greatly augmented output
of train lighting dynamos, 1its allied
switchgear and train highting batteries
1s bemng obtamned from  1indigenous
sources consequent on the encourage-
ment given to the industry We are
actively pursuing this matter

Another pomnt has been rased
regarding nadequate maintenance and
inadequate supplies of stores for main-
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tenance I would like to submit 1n
this connection that the availability of
rolling stock during recent years has
been generally improving as would be
evident from the figures of percentage
of stock under and awaiting repairs
on the Indian railways In 1855-56, in
regard to locomotives, the percentages
are BG 1676 and MG 15 4 In
1957-58, the figures were 15 32 and
15 72 respectively As regards car-
riagcs for 1955-56 1t 1s 10 19 for BG
and 6 92 for MG For 1957-58 1t 1s
902 for BG and 8 26 for MG For
wagons for 1955-56 1t 1s 4 68 for BG
and 7 34 for MG For 1957-58 1t 1s
3 53 for BG and 3 96 for MG While
the procurement of raw material and
stores for maintenance of stock con-
tinues to be somewhat short of full
requirements the supply of spares has
becn steadily improving as revealed
by thc above figures of stock avail-
ability Special steps have also been
taken for specdier procurement of
essential 1tems by delegating more
powers to the Controller of Stores of
the Railways Formcrly, their power
was up to Rs 2000 Then 1t was
raised to Ry 10000 Recently 1t has
been raised to Rs 25,000 So, now
powers have been given to the Con-
troller of Railways for purchasing
item. up to a total value of Rs 25000
1in each case Railways arc also autho-
rised to make emergency purchases,
whenever necessary in the interest of
proper operation and maintenance

14 hrs

Also we have revised the mmmimum
and maxmum stocking lhmits All
these have helped to improve the posi-
tion and so I submit there i1s an over-
all improvement of the position In-
digenous capacity for an increasing
number of items which were hitherto
mmportcd 1s also being developed
rapidly and that will help us in  the
years to come in mceting our demand
for stares

‘There 1s one other point that I would
like to mention My hon friend, Shri
Guha, refcrred to the foreign assist-
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ance obtained for the Railway Plan
and felt that the interest would be a
puge charge on the railways  As the
gouse 15 aware such assistance forms
g0 1mportant item 1n the total resourc-
¢s for the Second Plan as a whole and
pot only for the railways, and has
gssisted 1n the execution of a Plan
yhich required considerable expendi~
ture of forcign exchange

The loan from the World Bank
,encra ly 1 given for certain specific
rogrammes and the House will ap-
preciate that thc programme of deve-
1epment of railways was consitdered by
the World Bank for a very large mea-
sure Y wsiduatice  AeesrScavney: "ray doso
peen rccaved from T C M and
P LF  authorities Without being
complacent, 1 should hke to say that
¢he acceptance of the Railway pro-
ramme for foreign assistancc was in
#0 small mcasure due to the sound
management and financial stability of
the Indian raitways I nced only
guote 1n this conncction an  extract
flom The New York Times of 13th
Juy 1957 which may be of interest
40 thc hon Members of this House It
4ayS

Duspite overaged rolling stock
and nadcquate cquipment, the
bank said thc railway 15 operated
cfficiently Mr Black  said  the
Ncw York Enginecring firm of
Coverdale and Colpitts confirmed
this 1n a study of the system's
operations, management and fin-
ances made for the Bank”

think that should satisfy hon Mem-
pers about the position of the railways
yn the international field

Then <ome pomnt has been raised
gbout lcvel crossings and over-
pridges and under-bridges There
~eems to be some musunderstanding in
¢he ninds of the hon Members that
wherever there 1s difficulty about level
¢rossings the railways should come
forward for the construction of over-
pridges and under-bridges I am afraid,
¢hat 1s not the correct position The
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posiion broadly 1s that wherever
bridges are to be built, the railways
bear the cost of the bridge proper
and the State Government that of the
approaches When the State Govern-
ment agrees to bear the cost under the
above rules, the Railway Ministry 1s
always ready to play its own part.
The bridge over the railway portion
1s constructed by us and the
approaches on either side by the State
Government This 13 the position The
Government of India (Ministry of
Transport and Communications) have
recently decided that all schemes
relating to over-bnidges and under-
bridges m replacement of level cros-
sings should form part of the State
Plan It 1s, therefore, for the State
Governments to provide such schemes
in their own Plans and make neces-
sary provisions for the funds for
meeting their share of the cost

So 1 submut, if hon Members are
interested 1n over or under-bridges 1in
any of the constituencies, 1t 15 up to
them to <eck the assistance of the
State Governments to sce that they
givu priority to therr schemes and
include them in the State Plan
Wherever the State Govermment is
willing to come forward to construct
the approaches, the Railways for their
part arc piepated to co-operate with
the State Governments m secing that
th¢ obstructions are removed That
would bc the correct position  So, 1
hope hon Members will not level the
charge that we are holding the
schemes back and obstructing them
A correct understanding of this posi-
tion will help u< also m meeting the
requirements

Shri Tangamani (Madurai) Are
we to take 1t that wherever the State
Government have come out with their
proposal, all those proposals have been
accepted and the schemes approved?

Shri 8. V. Ramaswamy: Not “wher-
ever”. The State Government has got
to make an assessment of prionities
and tell us. It 1s for the State Gov-
emment to provide the necessary
funds in their budget. Whenever they
wcome forward, we shall consider them

and we shall certamnly offer our co-
operation

Shri T B, Vittal Rao: But the rail-
ways give some amount 50 per cent
of the cxpenditure i1s met by the rail-
ways and the other 50 pu1 cent by
the State Government

Shri S. V. Ramaswamy: The posi-
t'on 1s that we construct the bridge
over the ratlway portion and the
approaches are constructed by the
State Governments

Shri Thirumala Rao (Kakwnada):
May I know the policy of the Gov-
ernment with regaid to these over-
bridges® Have they got any policy
with 1egard to the sharing of expenses
and also about the priorities all oves
the countrv?

Shri Jagjivan Ram: As has been
mentioned by the Deputy Mmnaster,
what has been done 1s that the Min-
istry of Transport has written to the
State Governments that the construc-
tion of over-bridges and under-bridges
n thar State should be included 1n
the State Plan 1 have asked the
Railway Board that they should alco
address the State Governments to that
effect so that we know what 15 the
siz¢ of the problem and provide funds
1 our own budget

Shri S. V. Ramaswamy: Then, my
hon friend, Shr1 Gopalan, mentioned
something about the transport of fish
from the West Coast I think we
have provided all the farihties and
thete should be no room for complaint
at all Fish traffic 1» mainly offered
for booking from Cannano:c, Cahcut,
Tanur and Tirur on the We t Coas* to
Bangalore, Madras and Howrah The
bulk of this traffic, however moves 10
Madras only

Prion to 29th December, 1958 the
booking of fish traffic by No 2
Mangalore-Madras Mail had to be res-
tricted on account of hmited accom-
modation available However, from
28-12-1958, fish parcels have been per-
mutted to be booked by this train witn-
out any quota limitations The parcels
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booked from these stations are clearced
in two luggage vans specially attached
to this mail train. During the peak
season, namely, August to March, 3
luggage vans will be attached.

With regard to fish traffic to Banga-
Jlore, 1t 1s transhipped into No 7
Madras-Bangalore Mail at Jalarpet,
the excess traffic, if any, being cleared
from Jalarpet by the Jalarpet-
Bangalore Express

So far as fish traffic to Howrah 1s
concerned, on arrival at Madras, 1t 18
transhipped into two bogie parcel vans
now running on Madras-Delhi Janata
Express These parcel vans are ol
off a. Viyayawada and moved further
by the connect ng Hyderabad-How rah
Express The fish traffic booked at
Mangalore to Cochun Harbour Terni-
nus i1s cleared daily by the Malabar
Express

It 1s thus evident that there 1s no
restriction m the booking of fish par-
cels from any station in Kerala aiea
and they are being moved currently

As regards the provision of refrige-
rator vans for the transport of fish,
th's can be done only after cold-
storage facilities have been provided
at the terminals, The Ministiy of
Food and Agriculture are considering
the provision of six refrigerator vans
as an experimental measure for
transport of perishable commodit-es,
particularly fish. The Railway Min-
istry are collaborating in this 1a the
design and construction m orde: to
facilitate the movement of fish

There are one or two points inore
and I am done Hon Members have
mentioned about the increase 1 coai
consumption on the Railways. The
figures of traffic carried and coul con-
sumed by the Indian Railways 1. the
years 1952-53 and 1957-58 along with
the percentage increase over this
period are as follows.

In 1952-53 the passenger, goods and
mixed in million gross ton miles was
102,048, In 1957-58, this increased to

140,676 million gross ton miles. That
is, there is an increase of 878 per cent.
in passenger, goods and mixed. As
against this, the quantity of coal con-
sumed in million tons for 1932-53 was
11-04 and for 1937-58 was 13° 9. That
1s, there 15 an increase only of 26'7
per cent. The percentage Incerase in
coal consumption during this veriod
was 26'7 per cent. as against an
mncrease of 37-8 per cent. in the total
gross ton mules carried by the rail-
ways. Thus, although the tuial coal
consumption in 1957-58 is higher as
compared to 1952-53, the increase is
not on a proportionate basis but is
considerably lower.

As was pointed out by the hon. Min-
ister in his Budget speech—he pointed
out overall figures—the Expert Com-
mittee on Coal has found that in
recent years the consumption trend
generally has been favourable. Even
though the position has not been
equally satisfactory on all the Rail-
ways, the overall figures of pounds of
coal consumed per thousaurd gross ton
miles on all the Indian Government
Railways show a progressive reauc-
tion In 1952-53, it was 1875, in
1955-56, it was 174'5, m 1956 57, 1t
was 172 5 and 1n 1957-58, i was 168 5.
The Expert Committee on Coal indi
cated scope for reducing coal con-
sumption and expenditure mamly by
improving the quality of coal and by
strict control on pilferage, loss and
wastage. These recommendations in
so far as they concern the Mintster of
Steel, Mines and Fuel are being
pursued with that M nsley.

There is one small matter and that
is about what my hon. friend, Shri
Vittal Rao, said about the assisted
siding for the Singareni Colberics.
They have asked for an as:'stvd siding
taking off from Bellampalli to serve
a new colliery. The construction of
the siding is included i: th~ 1959-60
Works Programme and is estunated to
cost about Rs. 18:85 lakhs, of which
Rs. 10°22 lakhs is payable by the col-
liery owner. The date of completion
will depend on how far the company
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is able to complete its part. However,
it will take about twelve months from
the date of commencement. In the
meantime, additional yard facilities
have been provided in the station yard
for handling the increased coal traffic
from the Tandur Collernes

In conclumon, I might submut

Shri T. B, Vittal Rao: May I )ust
ask one question”

When did the management of the
Singarenm1 Col sk for the siding?
You have mcluded 1t in the 1959-60
programme, but when did they ask for
it?

Shri 8, V. Ramaswamy: Immediate.
ly I cannot give an answer I will
require notice, but it would appear
that 1t will be taken up soon because
it 1s included 1n the works programme
of 1959-80 and, as 1 submutted, 1t
might be completed within about
twelve months

In conclusion, I am very thankful
to the hon Members for the cniti-
cisms that they have levelled and,
as I said, 1t wall not lull us into com-
placency but will spur us to further
activities I am sure that the House
will appreciate our difficulties and
would render help to fulfil the tar-
gets that have been imposed upon us
and to serve the people and the
nation

Mr. Deputy-Speaker: I was to call
Shr1 Dasaratha Deb, but Shn
Prakash Vir Shastr1 tells me that he
has to go by a bus which leaves at 3
:’clock So, I will call Shnn Shastn

rst.

st s fiv el (M)
AT WERT, | WY O TR
faR s T g

td Ay & waw § wwwa
W e # 3% foerad TRy ¥, W
TE YHTE ST FTT QAT § | AT
AWt R @ Em ¥

Fg aeed fagrc & o forrdy o @
seqe fiear a7 i foredt off sy Tt
Wwermfar i W X
woft ey W v e g g e
oY TF T GG ¥ TA6 TG 6T IOAC
¥ o, yafed w1 & weey vy e agr
form ey ¥t W ¥ o gure 3 s
T ¥ i Wik ag avaw A ) e
it WEeT 37T 9T 9 W7 I X WH,
IH G & AR ITET IO WA g9
fer s wife wafrsg & sw ¥ fa
@ 97 7 39 forerad 8 5w v w7
FAET T T g aw |

fow goR gum #Y o) & s
T AEYET BT YT TR FAT TG
faRage i wq T AW
WY agw a1 AT faar "oy gaw &
ar 9 9T qT Wi g sfay
sHify € faviy &7 & i v &
AT T Ay i 9 T ¥ Gt
WX I gl § i S =\
fer arat & 1 ag wramEw Ti@ § WitE
TR W faamr Wy wfwae W@ WY
e W A ¥ A ¥ gt §
IqE wR wiyw W g Aol ¥
gty & @Y ¢ | dfew § w W
# wqa 7 7EET ¥ o fdae s
F7AT T1g 6w § ¥ ar o @y
N TF AT § | qF AT W YR
9 9T 92 | ugT Y A e Ew
faeelt & ford wrelt § 9w § SyeoRsfer
& I ¥ OF AT W AT W guT |
FZUATA TSA B 9FS AT NEAT Y |
fadlt Tg & 3¢ DTent av @) frat
Tedt wgw wf ST 3w & qwEry W
T ® wE TE WA | g9 A wA
9T I F WUA A5 ) ) ey ag §
fexet & o waR far fog @@
v H aew it gl 1 ¥y ¥ ooy
ww T WA W @ Ay gRT e
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[sfr sowrwr i< avedfi]
T W Mg uaT oy ¥ fod @A
W w7 gty ag g e wraT IwrA
e o8t W der Y v | F wwy 9w
U I IO QT 97wl o A
T T T OF quEr A 47 frdzw fimn
T WX IR T FT F A7 w7 A6y
o | ¥ ag WY gTg 9T AT A 99
TR TF W AE AT W T IW &
FAY § T AT WA A TR | qg
weaT § zafad wramaw wv ¥ fragw
o1 wrgar g f g Aot & greva
i forely o gfawnd IR wrrer e
F FEAT & S & Wt 7Y AR BF
A W AT R A o WA
fewr w¥wer wod § wIwT A
F == & 1 9 A ¥ oifa B
gr R Ay @ fr
W W™ T F A9 g W T
¥ arit wgras ot 99 97 #1 F197 ¥
oy & fir gty Soit & § arf o
i @ faa 7@ gxr ar a9 wfiwr
¥ wfa g7 JrrEw W g e & feman
® T T AT W F AR IT A 7Y
AT % ? Wi 3 o ¥ w9
WET A TTE Y | ITHY 4 AT AT &
fir g siofY & ot oo & AT AW F
f ar g | wrar @ I R W AT
FdAmaR T mThH FHR o
et g7 X § f5 wr g g, W
¥ R @3 P 7 ¥ & fe g g
2 @y o @8, @ 0t T &
XA Ay & ATt gz awlt @ ) W
atg ¥ apft sgrw @ a1 ag A ow
wAvdwtfae arer & 9@ ¥9d fr &
wuTfeaY Y §7 #Y T@ w3 A 7 @
¥ o) QU W =T 1 I R
Frgfer ¥ oo &t vl & fag o s
®) g ¥ g §, Ay A W
& | AT 7f WEF WX AN
*& § qran fe o & forefy ghed

vt § 37 F wger gy gdeTd W AE
Y Y § fin forr F v oot & Ty
w7 T8 9 W B ¥ 7w § i
qax & WIC g T oy § 1 Ay Ak
W T & a7 AgraE whit o sqxeqy
Y & w &Y g A gy Hoft & arfaay
®Y aga &€ agraay @ awA ¥

wF aT9 § O gHI TE T
FTT 1A 7 freat a¥ €u X
Y T & A7 ¥ e W ffe
FYTE ¥ | ST A W & F Fomr @A
¢ "I areE” Afew e ag T ¢
fie forrt st v e @ & forw
w1 & forg I frgfirr @it & 9w &
wferg & & v w1 AT A7 AR ATV
far & Foz TvAT QaAr § WK A
AT A 9E AT 4R I A g
#rs faar 5 g oo o @ @Y gl
T @ waaT g 0 AV @ gre g e
§U &R 9 AT EY § | A frqen
ag ¢ fF w1 ¥ g & A aAE
AT §, WG T I FT AG
07 { Arew @ B *g fw e e 5w
TH & 35 At Sfed fomr Y v o
A wafer @, o7 T A W A AR
grer A7 avfas grEwTT ar S & w
gfrard &y 7 5% w1 1@ W A
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Shri Dasaratha Deb (Tripura)*
Many problems have already been
covered by the previous speakers, and,
therefore, I only want to stress the
mmportance of opening new lmnes 1n
Trnpura This demand for a railway
line has been a long-drawn demand of
the people of Tripura, and this 1s not
the only occasion when I am trying
to ventilate that demand, many times,
since 1952, I have been focussing the
attention of the hon Minister on the
importance of the construction of
railway line in Tripura

The other day, the hon. Minister
wiile mtroducing the budget made
certain reference to the possibility of
constructing a seventeen-mile railway
une from Patharkandi to Dharma-
naar Further, I was told by one of
hi# colleagues, at the advisory com-
mittee meeting that the Railway Min-
1stTY were thinking of starting upon
that seventeen-mule rallway lme in
the Third Five Year Plan I hope they
should come to a decision very soom,
because a mere possibility does mnot
helPp us We want that at least cer-
tasn concrete and positive steps should
be taken m the Second Plan period
seflf

£ven assuming that this seventeen-
mile railway line 1s constructed, still,
1 would say that the major problems
of the Tripura State will remain We
shall only be able to enter up to
pparmanagar even if there was this
raslway line, about 150 miles will
stsll remain outside the scope of any
kind of communication, and that would
créate a very difficult position, as 1t
hes created all along That 1s why I
want that some concrete and positive
steps should be taken by the Minstry
to construct a raillway line from
pstharkand: to Dharmanagar or from
Ksalkalighat to Dharmanagar, as they
please, and to see that this construc-
tion 1s completed within the Second
Five Year Plan

As for the rest of the area, from
pparmanagar to Sabroom, which
comes to a distance of about 150 mules,
the survey work must be completed
wsthin the Second Plan period itself,
so that in the beginning of the Third
pjan period, the actual construction
work could be started This 1s the
concrete proposal that 1 would hike to
place before the Mmistry for thewr
consideration

Then, 1 would like to point out cer-
tain difficulties which the people of
Toipura are now facing Firstly, it is
not necessary to explamn about the
geographical position of our State.
wou know, Sir, that Tripura State is
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encircled by Pskistan on three sides;
it is almost like an enclave, and it
mostly consists of hilly places and it
comprises of 4,118 square miles. Prior
to Partition, we had our communica~
tions both internsl and external via
the raillways now in Pakistan, because
the former Assam-Bengal railways
had their stations almost on the
border and they were close to the
headquarters of the Tripura State also.
So, at that time, we did not feel much
of a difficulty as we are now facing.
But after the Partition, those stations
have gone into the Pakistan terntory,
and, therefore, that facility has ceased
to exist for us at the present time
Still, we have to depend on the Pakis-
tan railway line for communication
and transport As you know, some-
tumes, the attitude of the Palkistan
Government 1s not so friendly towards
us, and sometimes, they geal their bor-
ders, and we have had to face serious
transport difficulties in our State.

In thus connection, I may draw the
attention of the House to the fact that
every year we have to pay about Rs. 2
crores to Pakistan by way of freight,
demurrage charges or pilferage
charges or other incidental charges
Government may not realise that difi-
culty, because they do not pay that
money directly from their own funds
but it comes from the business people
who are engaged in the import and
export business, and they bear that
amount. Even after paying that
amount, we cannot make sure about
having the necessary wagons from
Pakistan; sometimes, they do not
supply, and sometimes, they reduce
their supply of wagons, and they
create so many other troubles and
difficulties, and as a result of that, our
people have got to suffer.

1 would say that this state of affairs
where there is complete dependence
on the Pakistan railways is not a
happy position for us and for our
Government, and, therefore, Govern-
ment should think of having some
railway lines throughout the Tripurs
State, which ean link Tripura with the
rest of India, so that, independently,

we can have communication with the
rest of India.

Another point that I would like to
stress in this connection is in regard
to the volume of trade. Though our
State is very small, yet the volume of
trade 15 not very small. Last year,
we have exported through Pakistan
alone about one crore of maunds of
commodities; the rest are being car-
ried partly by awr lifting and partly
by road; now, we have to depend on
the road transport, that is, on the
Agartala-Assam road which goes via
Assam, for, air-bifting is not suitable
always, since many people cannot
afford 1it; for, when we unport goods
by air, the cost becomes so very high
that our pcople cannot afford that
price That is the difficulty in our
parts

Even through Assam, we have
exported this year about 6,87,000
maunds of Tripura products, and we
have imported about 8,35,000 maunds
from outside Tripura. For the next
year, I have calculated from last
year's figures, the estimated export-
able surplus, the esimated exportable
surplus for 19598-60 will be 30,000 tons
of jute, 2,000 tons of tea, 1,746 tons
of cotton, 1,200 tons of gur, 2,000 tons
of oilseeds, and 8,000 tons of oranges,
pine-apples, lichis, jack-fruits, etc We
can improve on this, but owing to the
transport difficulty, we are in a handi-
cap.

Owing to this difficulty, we could
not establish any medium-sized fac-
tories or mdustnes in our State. We
have got about 51 tea estates n our
State, but owing to the transport diffi-
culty, the machinery required for their
modernisation could not be brought
in, 3 years before one tea estate had
purchased some boiler, but owing to
the transport difficulty it could not be
brought over to Tripura; it was lying
down somewhere in Assam. That is
our mam difficulty.

We have also got plenty of bamboes
in our State I had a talk with some
people, and I find that they are quite
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agreeable to start & pulp industry in
our State, but again the transport
difficulty stands i1n the way; they could
not bring the machinery required into
our Btate If a railway line is con-
structed, that difficulty could be
eamly avoided

We have also got very fine pine-
apple growing areas in our State Dur-
mng the pre-Partition period, people
have earned plenty of money by sell-
ing these pine-apples in the areas now
1n the Pakistan market But at pre-
sent, they cannot afford that market
And pme-apple being a perishalue
commodity, it cannot be transported to
Calcutta so easaly Also the capacity
for awr-hfting 13 also limited, and for
that also, people have to pay very
heavy freight charges So ultimately,
even 1if some pme-apple is sent to
Calcutta, 1t cannot compete with those
in the Calcutta market So, about
fifty per cent of the peasantry in our
State have already abandoned pine-
apple cultivation

But if the facility of transport 1is
provided, then we can even start the
fruit extracting industry in our State
I was told that Government had some
scheme costing about a lakh of rupees
but owing to certain other difficulties
they had either got to abandon that
scheme or discontinue the scheme
itself

Recently 1n the Raimasarma area, I
was told that 81,000 acres are avail-
able for the rehabilitation of the
refugees as well as the tribal people
Government have got certain schemes
for this purpose, and the Central Trac-
tor Organisation has been asked to
reclaam that land But after trying
for two years, the Central Tractor
Organisation has had to abandon the
schemes, because they cannot trans-
port the heavy tractors to those areas
Those are the difficulhes that we are
facing in our State

There 15 also disparity of prices
even inmde Tripura itself, not to
speak of price disparity in Tripura as

compared with outside, the main rea-
son being the transport difficulty. In
Agartals town, while rice is being sold
at Rs 30 per maund, in the mofussil
areas, it 1s sold at rates varying from
Rs 10 to Rs 20 per maund As far as
jute 18 concerned, we find that in
Calcutta, 1t sells at Rs 25 per maund,
whereas 1n Agartala 1itself, we find
that 1t sells only at Rs 7 or 8 per
maund Nobody has got more than
Rs 10 per maund With such a differ-
ence in the prices, how can peasantry
ever get incentive to produce mose?
These are the difficulties which we
have to face in our State

(i -you vompure ‘Uve "mirex ‘numver
of Tripura, you will see that the cost
of hving 1s very high as 1t 15 about 28
per cent more than that of Calcutta.
This point must be borne 1n mund
That 1s why I am urging on the Min-
1istry to apply its mind and not keep
it 1n the stage of possibility 1 want
that they must take decisions and
must start work wathin this year itself
There 1s no difficulty even if they do
not make any Budget allocation, they
can do 1t 1n the supplementary grants
next time and Parhament will agree,
I hope, and approve that But the
question 1s whether the Mmstry 1s
realising the anxiety of the people
That 1s why I am agamn and again
urging this pont Now, we are com-
pletely 1solated from the rest of India
We have to depend upon the man
road—Agartala-Assam road transport
That road 1s also not well though the
Government 1s trying to make 1t
better It 1s a hilly place and there
are sometimes land shides particular-
ly in the rammy season and then it
becomes impossible to travel in that
road Even assuming that the road is
all right for the whole year, 1t has got
a lmited capacity to carry things
because there 1s one way traffic You
cannot have double way there as it is
a hilly area So, there 1s that limute-
tion

Apart from that, we are
another difficulty Assam and h'lpun
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are not in the same administrative

tions as far as communication is con-
cerned and they are not favourable to
the Tripura State People have to
take one transport pass in Assam and
then another m Tripura. They have
1o undergo through so many difficul-
118  Agan Trnipura has to pay to the
Assam Government at the rate of
erght annas per maund as road tax
The Assam-Agartala road i1s divided
into two parts—one part 1s 1n Tripura
and the other m Assam The road in
Assam 15 the most rotten and 1t
remains quite impossible to travel by
that road for the best part of the year
‘The Assam Government does not take
much care of it because 1t does not
need that so much

To avoid all these difficulties, to
improve the economic condition of our
State, to give the peasants reasonable
prices for their produce and also to
develop cultural aspects of the people
there, easy communications system
must be established and that means
the railway Otherwise all our eco-
nomic development will get disrupted

Lastly, the Ministry has taken cer-
tain decisions to appomt some out-
agency for the North-Eastern Frontier
Raslway in Tripura The decision was
taken some mix months before but
they are not in & position even now to
appoint any agents in that State So
many applicants are there but why
not appoint them® 1 do not under-
stand 1t It 15 for the Minster to
reply to that But I was told by the
Chiet Comnussioner there that he was
thinking that somebody should come
forward and form a transport co-ope-
rative or something like that and if
that co-operative comes mto existence
then only he would g@ve 1t some
licence This does not help them.
They are thinking of giving some
money also. Why 15 1t” There are
some existing candidates? There is one
association—Truck Owners Associa-
tion. There 1s also another agency
Lfting things from Agartala to Cal-
cutia and Assam and this Planters
Afrways Association hag aiso applied.

1 do not say that a perticular eandi.
date should be selected but that the
Government must apply its mind and
appoint somebody as quickly as pos-
sible so that the people may get relief.
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Pandit D N Tiwary (Kesaria)
On a point ot order, Madam Char
man The hon Member has said that
the Railway adrunistration treats
those who travel 1in first-class and
air-conditioned classes just lhke then
sons-in-law Is 1t Parbamentary”

Mr. Charman I am sorry 1 could
not follow Hindi, otherwise I would
have myself called hum to order It
1s better that the hon Member uses
termg¢ which will be considered
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Parliamentary It 13 not proper to
use such terms 1 am unable to

understand the niceties of Hind1

Shri Nath Pai The status of a son-
in-law 18 very respectable

Mr Chairman I will look into 1t I

will see because I am not able to
follow 1t myself
W Agewr FEIC WA

TE N @OT amfr &
TR 37 F g W 7w G faar
I wiad &R wrwrar R B
msAfaw a| Ar a8 w8

MR g fragy w7 g ar e
farare o7 qreRY fa=re wTn 9@ |
Amaarz v @ W AT f @
AN AA ® AW AG B AFA | e
fegr gw Y3 7 QY famr &7 7oA
& OF 9T AT WY 3 T A
s A o O § T Aew F7
g |

I 97 @A A qEAE §Fen A
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YL SR WY o X ¥ ) IWF gaw
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¥ grdy @ & fag wer Yed #r w0
e wdy 2o W2 aw AR & 1 TR
Tt & 1 3@ w ¥ o vy daee g
] AAT AAWE & | OqW A T MU0
a7 f& g quadie AT R TAET
w4 FT Rar qmawm | & 7 swwan g
fs Sa®y w0 9 & 7% & aa | e
foogrer s W N TR SR
Amer Rt g IE 5y Rwe ¥ fd
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Shri Damani (Jalore)
Chairman, at the very outset, I want
to congratulate the Railway Minister
as well as the Railway Board for
thenn excellent performance during
the current year. In spite of the
difficulties and the lLimited resources
&t thewr disposal, they have done
thelr best

Madam

Mr. Chairman: I should remund the
hon Member that 1 am going to be
strict about the ten minutes Iimit.
There 15 a large list of Members. He
may comc to the essentials 1mme-
diately

An Hon. Member: Don't waste time
n congratulations

Mr. Chairman: Let hum proceed

Shri Damani: The Budgel estimate
leaves Rs 21,19.00,000 as surplus.
After providing sufficiently for che
recommendations of the Pay Com-
mussion, I think our surplus would
be not less than that in the previous
vear



3827  Railway Budgei—

({Shrs Damani]

Many Members have spoken about
overcrowding in the Railways It 1s
a fact that there 18 overcrowdmg
But, if we see what the Railways
have done to overcome these difficul-
ties, the resources they have in their
hands and the success that they have
achieved, with an open mind, 1 think
we will appreciate that Last yea.,
the Railways have introduced 192
new trains This year, there was
a very small increase 1n the track
They have introduced 112 new trains
Also last year, they extended the run
of the existing tramns by 70 This
year, they have extended further the
run of the existing trains by 80 In
this way, the Railways have done
much to overcome the problem of
overcrowding Last year, the daily
mileage of the passenger tramns was
increased by 9250 miles This yeai,
there 1s a further increase of daily
mileage by 5702 In this way we
can see that the Railways have
done their best to tackle the problem
of overcrowding

Regardmg expenses, I think the
Railway Minister has taken proper
care to reduce the expenses to the
best of his abiity Our mam item 1s
fuel The fuel expenditure rate 1s
mawmntained There 18 a decline in the
repairs and maintenance expenditure
The maimntenance expenditure m the
last year was 27 4 per cent In the
estimate of the next year, 1t 1s 26 §
per cent There 1s a decrease of 1 per
cent and the Railways have shown
improvement

One important point I want to
stress The Railways have contributed
a great deal for the improvement of
the industries 1n the country Thas
year, the Railways are going to pur-
chase Rs 80 crores worth of parts and
roling stock and out of that, Rs 68
crores worth of material 1s gomng to
be purchased 1n the country The Rail
ways have developed so many new
industries 1n the country and they have
created many employment opportum-
l1es

Shri Nath Pai: Leave something for
the Minister to defend the department
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An Hom, Member: He will be the
Third Deputy

Shri Damani: Only materials worth
Rs 12 crores are gowng to be imported
Eighty-five per cent of the necessities
of the Railways are going to be
manufactured and are being manu-
factured in the country and only 15
per cent are going to be imported
This 18 also an item where we appre-
ciate the working of the Railways and
the facilities that they have given
towards mmprovement of local pro-~
duction

As regards late running of trams, in
this section also, there is considerable
improvement Many important trains
are running at the proper time There
1s still scope for improvement m this
connection I hope the Railway Board
will takc prc >  care to run the trains
in the scheduled time so that the
grievances of the passengers could be
removed

Regarding accidents, I think if we
compare the figures with those of the
previous years, we will be satisfied that
this year the number of accidents 13
also reduced Serious accidents are
less, definitely I think the Railways
are taking proper care to improve the
conditions 1 think in the next year
accidents will be under control

Some years back 1t was very diffi-
cult to obtain wagons for transport
Now, the conditions have improved
and anybody can get wagons as soon
as he applies

Shri Nath Pai Not anybody

Shri Damani© The bottleneck has
been removed and wagons are avail-
able freely

Much has been sa:d about road and
1a1l transport, but I thmk that a
healthy competition between the two
should be continued, and 1t would be
1n the interests of the country and the
railways that a reasonable curb 1s
placed on unhealthy competition.
There are some 1llg of overloading in
the trucks If they are checked, much
of this competition can be reduced
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8Skrl Rraj Raj Singh (Firozabad)
But the blow has been deslt.

Shri Damani: The raillways have
tried their best to fulfil the targets
Jaid down 1n the Plan They are gong
to spend Rs 235 crores and next year
about Rs 211 crores In this way, the
raillways will be able, I think, to fulfil
the target of 162 million tons of goods
fixed for the railways

Now I would like to say something
about Rajasthan In Rajasthan there
are many places which are not con-
nected by railways, and the people
have to travel two or three days to
reach a railway station Therefore, a
proper survey should be made as to
where raillway lines can be laid With
the completion of the Chambal
Project and the Rajasthan canal, the
whole area would prosper and as such
it 1s most desirable that this area s
connected with a network of rallways
Further, Rajasthan provides a rich
hinterland and feeding area for
Kandla port on the western side, and
unless 1t 1s connected the facility of
speedy transport will not be there
The railways should look into this

The railways have very kindly
started Janata trams between Delhi
and Ahmedabad, but it 1s only three
days in the week This may be made
daily so that passengers can take full
advantage of 1t, otherwise, I am afraid
these trains may be discontinued

Finally, I have a few suggestions to
make I want the railways to make
economy 1n the expenses, avoid
pilferage of raillway stores, take
prompt action to deal with cases of
corruption, 1mprove passenger ameni-
ties and neglected areas like Rajas-
than, and scrap the second class,
maintaining only two classes the first
and third classes

Shri B Das Gupta (Purulia) I
shall try to confine myself to two
pomts only the woes of the third
class passenger, and corruption

Times have changed, the Govern-
ment has changed no doubt, but I do

not think the woes of the third class
passenger have changed If we go 40
years back, we find the same thing
that 18 now prevailing I may be
permutted to quote a few lines from
the observation of Gandhij: which he
made about 1n 1917 or 1818 These are
his words

My expenience 1s that the
officials, mstead of looking upon
third class passengers as fellow
men, regard them as so man)
sheep They talk to them con-
temptuously and brook no reply
or argument The third class
passenger has to obey the official
as though he were his servant,
and the latter may with impunity
belabour and blackmail him, and
book him his ticket only after
puttmg him the “greatest possible
inconvenience including often
mussing the tram All this 1 have
seen with iny own eyes”

What 1s the existing condition?’ Has
1t changed” 1 would hke to place
before the House a few lines from a
letter published in the Bengali daily
Juggantar I am translating into
Enghish the relevant portion of the
letter

On the 16th February, I went
to the Howrah Station to catch
the Nagpur Passenger which
leaves Howrah at 845 AM 1
reached Howrah Station at 815
AM, and stood 1n the queue
When after all, I got the ticket,
it was 850 and the train had
already left the platform five
minutes before I was not the
only person to miss the train,
there were many other persons
also who had come earlier, about
50 or 55 minutes before, but they
too shared the same fate”

The letter has been wntten by Shri
Chinmoy Bhattachar)ee Teacher
Kharu: Union High School Midnapur

This 15 the condition that 1s pre-
vailing, and I do not think the woes
of the third class passengers have been
removed as 1t was expected that they
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would be removed after the indepen-
dence of our country

What is the reason? My contenﬂ;n
18 that third class travelling is mnot
£iven the uppermost priority mn the
development programme of the rail-
way 1 mantain that unless and
until the thurd class travelling condi-
tions become free from woes and
wornes, no development 33 worth
credst By giving prionty it may be
improved, but that 18 not dbemg done.

The amenities provided to the third
class passengers do not keep pace with
their requirements In 1857-58
Rs 323 crores were spent on the
amenities of third class passengers
while the earnings from third class
passengers were Rs 119 crores In
1959-60 a sum of Rs. 2.95 crores has
been provided for amemties to third
class passengers, while the earmings
expecied from third class passengess
are Rs 11829 crores 1If we make a
proportional calculation between the
amenities provided to the passengers
and the earmings derived from them,
we find that i1t does not keep pace
‘This should be improved

16 hrs.

The hon Minister has said  that
there 15 paucity of resources No
doubt, but within the available means
we can improve the amemties We
can have resources from the existing
condition When I am talking of the
resources, I would place before the
House some figures for the three
years, on outlay proposed for addi-
tions to the existing number of
carringes and wagons The trend will
be evident from the wagons and
carriages placed on Ine As regards
the outlay proposed, m 1958-59 for
carriages 1s Rs 976, and for wagons
Rz 14 39 crores, 1n 1958-60, the outlay
proposed 15 Rs 737 crores for
carriages and Rs 2711 crores for
wagons The figures in respect of
passenger coaches placed on line as
against the goods wagons are as
follows In 1956-57, the number of
passenger coaches was 1301, and that

of wagons 32,024; in 1957-88, it was
1408 in the case of passenger coaches,
and 29,6234 1n the case of wagons I
could not get the figures for the
current year

As mndustriahisation proceeds, goods
traffic increases, and there is demand
for greater facilities for goods traffic.
But, at the same time, the human
element too should be given a bit of
consideration In our country now the
human value should not be sub-
servient to the wagon value There-
fore, there has to be a difference in
outlook; 1f the outlook 1s that, that
we are to mmprove the condition of
the third class passengers, that is of
the masses, not the condition of the
higher classes who are traveling in
first class or m the air-conditioned
coaches, but the condition of the mas-
ses or the third class passengers, then
within these available reources even,
we can improve their lot, and we can
improve their condition

I have also a local grievance tc
place before the hon Minister Now,
the passenger traffic earnings are
gomg down In Purulia, there 1s a8 nar-
row gauge hine from Purulia to Ranch:
which has been existing for nearly
sixty years It 1s an old me Exclu-
ding about 22 miles on the =mde’of
Puruha the rest 1s gomng to be broad-
gauged Ang there i1s a proposal tha'
the traffic 1s going to be closed n thus
narrow gauge portion in the nea
future I would request the hon
Minister to kindly look at this ques-
tion We have been given account:
of how many tramns have been intro-
duced, how many trains have been ex.
tended and so on, but we have nof
been told how many passenger trams
have been withdrawn and how the
people suffer on account of that In
the Jharia and Dhanbad coalfield area
the most industrialised and congested
area, some passenger tramns i Dhan.
bad-Pathard: section and Dhanbad-
Chandrapura section have been with-
drawn, to the great disadvantage o
the people, and, thereby, the passen-
gers have been compelled to diver
themselves to road transport
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As regards the Puruba section, the
argument brought forward is that it
is not paying, that it would not be
paying if only the 22 miles of narrow
gauge are retamed. True, it would
not be paying, But who is responsible
for that? This narrow gauge line can
easily be broad-gauged, and 1 think
the estimate would not exceed Rs 5
to 6 lakhs We are spending crores of
money in rebuilding big buildings at
Junctions hke Allahabad and Dhanbad
and so on, and we can easily spare
some money for broad-gauging thus
line That area 1s gomng to be indus-
trialised soon There 15 no direet
connection now between Durgapur
and the Jhalda area through which
thys narrow gauge line passes, and 1n
the near future, the necessity of
carrying limestone from that field to
Durgapur will also arise 1 there-
fore, urge that the Bailway Board
should pay their attention to it and
see that 1n the near future it may be
broad-gauged

Mr Chairman. The hon Member
should trv to conclude now

Shri B Das Gupta: I shall finish in
a minute

Mr. Charrman: He has
spoken for ten minutes

alreadv

Shri B. Das Gupta: If 1t 1s saud that
1t 1s not paymng, then let us examine
each section of the railway, and if we
find that any section 1s not paying, let
us close down that section The air
lines corporation 1s running at a loss,
and because 1t 1s not paying, are we
to close 1t down? So, that 1s no argu-
ment It 1s, therefore, not proper to
close down the narrow gauge section
at Purulia

Mr. Chairman: The hon Member
should finish quickly, because 1 have
already allowed him more than ten
minutes There are so many other
Members who want to speak

Shri B Das Gupta: I shall finish in
two minutes

Shri Braj Raj Singh: Is the hon
Minister going to reply today?

Mr. Chairman:’I think the Minister
will reply tomorrow,

Shri Jagjivan Ram: Yes

Shri B Das QGupta: As regards
corruption, my time 1is already up,
and, therefore ..

Pandit D. N. Tiwary: So, leave 1t

Shri B Das QGupta: As regards
corruption, the less we speak about it,
the better will 1t be

Pandit D N. Tiwary: So, 1t 18 not
good to speak about i1t now

Shri B. Das Gupta: As regards
corruption, I shall only place two
cases before the hon Minister. One
18 at Chandil, a junction on the S. E.
Rallway Here, the casual labourers
who are being appointed are getting
Rs 36 and they have had to pay Rs. 7
per head to the person under whom
they work. They have brought this
to the notice of the higher authorities,
but nothing has been done An open
mnquiry was made, but nothing has
been done so far Rather, the man
who was responsible for that has been
promoted If the hon Mimister wants
the papers m connection with this or
the facts in regard to this, I shall
supply him all the facts and figures

Secondly, I would ke to bring to
his notice another thing on behalf of
the hundreds of frwt-sellers, egg-
dealers and vegetable-dealers and
other small dealers of Calcutta

Mr. Chairman: The hon Member
should conclude now

Shri B Das Gupta: I would request
you to spare me a few minutes’ time
to explain the position

Mr. Chairman: 1 am afraid the hon
Member will have to finish, because
there are many other speakers yet I
have already given him about fifteen
minutes He may just mention the
points and then conclude

Shri T. B Vittal Rao: We can sit
for half an hour more
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Shri B. Das Gupta: The fact is that
under section 77 of the Indian Rail-
wuys Act,

“A person shall not be entitled
to a refund of an overcharge in
respect of animals or goods
carried by railway or to compen-
sation for the loss, destruction or
deterioration of animals or goods
delivered to be so carried unless
his claim to the refund of compen-
sation has been preferred 1n
writing by him or on his
behalf ..”

Please note the words ‘or on his
behall’.

‘....to the Railway Admunis-
tration within six months ”,

Eggs come to the Calcutta
market from the south and
also fruits and vegetables There are
so many small dealers and they
cater the needs of the Calcutta market
by indenting these things from the
south and 1t takes four to six days mn
transit. Sometimes they are damaged
and sometimes they are 1lost Then
the party prefers a claam to the
authority, that is, the South Eastern
Railway. So long the practice was
that they preferred the claim through
an agent, a bona fide agent who has
been given a power of attorney. There
was no hitch so long but now a new
officer has come as Assistant Com-
mercial Superintendent and he has
filed all therr claims which may
amount to about Rs. 50 or 60
thousands of rupees, These are his
letters to the applicants who preferred
claims (An Hon, Member How
many?) About 100 or 200. If the hon
Minister wants I will place them on
the Table. My time 1s short and I
cannot go into the details but these
things should be enquired as to why
he is filing all these These are small
dealers and on an average a claim is
for about Rs 200 or at the most Rs
280. Now, they are being harassed
It the hon. Minister want I can go
with him and we can have an enquiry
into the affair.

Mr. Chatrman: Shr1 Narayana-
swamy.

Shri Birendra Babadur Singhjl
(Raipur): Very few speakers from
Madhya Pradesh have spoken.

Mr. Chairman: There have already
been one or two spokesmen but there
are other States from where nobody
has yet spoken (Interruptions)

Shri R Narayanaswamy (Periya-
kulam) Madam Chairman, 1 rise to
speak a few words on the Railway
Budget First of all 1 thank you for
giving me an opportunity to speak I
‘veneve Yne nun, Ralrway Wimster will
excuse me for bringing to his notice
some of the local yet pressing pro-
blems of the public of my area that
has sent me to this august Chamber

The Kodalkanal-Gudalur Railway
line was under the contemplation of
the Government from 1889 when the
Madras and Travancore Governments
made an agreement regarding the
waters of the Periyar niver In 1895
a survey was made In 1887 after the
completion of the Periyar dam, the
Government granted permission to the
then Wilson and Company, Madras to
construct a hight railway from XKodai-
kanal railway station, then Ammaya-
naickanur railway station, which lies
between Dindigal and Madhurai rall-
way stations, to Gudalur withm two
years The company failed in floating
the capital wanted within the period
allotted and thus the permission
granted automatically expired. Then
the Government made several surveys
t111 1920 After the close of the First
World War, the Government sanetion-
ed in 1920 thuis hine under the post-
war reconstruction scheme and direct-
ed the District Board, Madura: to
intimate to the Government within
two years whether 1t was willing to
take up this work, as the then South
Indian Railway Company and the two
planters of the Kannan Devan Hlls
were willing to undertake the work,
In 1922 the district board of Madurai
intimated the Government to cancel
the sanction of the XKodaikanal road-
Gudalur railway line and requested
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sanction for the construction of
Madurai-Bodinayakanur line Accor-
dingly, the Government cancelled the
order of sanctioning this line and
permitted  the construction of
Madurar-Bodinayakanur lne Then
the work on this was taken up 1n 1926
and completed in November 1928 On
1-1-42 this line was dismantled
on  aeccount of the loss
sustamned for the last 13 years and
want of materals for war operations
during the Second World War After
the close of the Second World War the
then Government m 1945 sanctioned
under the post-war reconstruction
scheme the Dindigul-Gudalur hine and
ordered traffic and engineering sur-
veys which were completed in 1947
and allotted a sum of Rs one crore
m the year 1948-49 for this Line
Following the transfer of powers to
the Indian people in August, 1947, the
Kashmir dispute arose and this mat-
ter was deferred

The Madras Government in 1949 re-
commended to the Centre to take up
this hne which would be a paying
proposition It 1s learnt that the
traffic survey has already been made
and a report sent to the Government
that of all the South Indian Railway
Imes this Dindigul-Gudalur hine 1s the
only lhine which would connect all the
important villages and markets and
would be a paying one If the dis-
mantled line of the Madura:-Bodina-
yakanur 1s reconstructed, it would
work 1n a loss as 1n the past, unless
the Dindigul-Gudalur hne 1s construct-
ed and hnked with the dismantled
line at Then1 The said Chief Engi-
near also seems to have requested the
Government to expedite this raillway
line to Gudalur preferably and profit-
ably from Dindigul itself The Vaigha:
dam lles within six miles south-east
of this line from Penyakulam which
13 35 mles from Dindigul From
Peniyakulam to Gudalur 1t 15 37 muiles
This hne 1s about 72 mules altogether
The Periyar Hydro-electric work re-
cently completed at a cost of Rs 1025
crores lies at the tail end of this Iine

This 18 not my personal demand
All the Panchayat Board presidents
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and the municipal chairmen in the
taluks of Dindigul, Nilakottai and
Periyakulam have pressed this de-
mand and sent their resolutions to the
Raflway Mmistry If this line be
opened, the commercial, industrial,
agricultural and rural development of
this region—the western part of
Madura1 district—would be improv-
ed a great deal The people of these
parts have been pressing this demand
for the last seventy years So, every
effort should be made to expedite the
opening of the Dindigal-Gudalur line

I suggest that the Bodinayakanur-
Cochin Raillway lLine may be opened.
This hine not only passes through the
Western Ghats full of tea, rubber,
cardamom, pepper and other up-
country plantations and the wealth
of the forest, but also connects port
Cochin with Madhura: and other ad-
jacent district thereby giving direct
Iink to the State of Kerala This new
Iine will improve the import and ex-
port trade in these parts to a great
extent The Bodinayakanur-Cochin
line ranging more than 100 mules m
length will definitely turn the careers
of lakhs and lakhs of persons Truly
speaking this new railway line is
really a boon to the planters, farmers,
labourers and merchants i1n these re-
gions  Hence I urge upon the hon
Rallway Minister to take up this
matter and get the whole line survey-
ed as early as possible

At present much of the passengers
and goods traffic in Madurai-Bodina-
yakanur rallway region 1s carried, not
by our Railways but by a net work of
private buses The reason is that
these private buses provide better
facilities to their passengers and to
businessmen for movement of goods.
So they make huge profits The Rail-
ways should provide good facilities
and convenience to the travelling pub-~
lic and goods traffic in thigs line to
attract more traffic

A few crores of rupees have been
carmarked for providing amenities to
third class passengers This sum 18
too madequate I would suggest that
the work of providing further ameni-
ties to higher class passengers should
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be kept at a stand-still and the money
thus saved should be utilised for im-
proving the amemties to third class
passengers m this Free India First
things should come first and others
thereafter

At present there is no dining car on
trams running between Kazipet and
Madras This causes a lot of incon-
wvenience to passengers as they cannot
get wholesome food and refreshments
Efforts should be made to attach din-
mng cars 1n tramns i this region

There 1s too much over-crowding 1in
all regions Something must be done
to minumise this suffering The hon
Minister has rightly stated that ths
1s a very difficult problem and cannot
be solved completely until and unless
adequate funds are available to pro-
vide additional coaches and Iines
But even here much of the suffering
resulting from over-crowding can be
avoided if careful planning 1s  done
It has to be found out after surveying
as to which areas are the worst suffer-
ers 1n this respect, and then top pri-
ority should be given to remove their
dafficulties ‘This principle of framing
prionities should be apphed every-
where, if we want to munimise suffer-
mg with our hmited funds The hmut-
ed funds always demand rational use
of resources

I have nothing more to say on this
vast subject But, all the same, I
would like to earnestly request our
hon Railway Minister to kindly give
due weight and consideration to the
opening of the Dindigul-Gudalur rail-
way line I sincerely feel that he can
do something to remove the difficultie«
pomnted out by me even under the
present himited resources at his dispo-
<gl

Shri Surendranath Dwivedy
Madam if at this fag end of the de-
bate I have sought your permission
to speak, 1t 1s because I want to urge
upon the Railway Minister to revise
his attitude towards recogfimition of
the All India Railwaymen’s Federation

or, rather, to request hum

enunciate the policy in this matter. I
do not want to go into
tory It is known to all of
not a matter in which railway workers
only are interested. I think for the
better running of the Railway Adma-
nistration itself and for better rela-
tionship between the admimistration
and the labour, 1t 1s highly essential
that the Government’s policy in this
regard should be clearly stated.

I am glad that the Mister made
some sincere efforts He started by
forgetting the past—that 1s all nght—
and he wants that there should be
one unmion 1n the Railway Admamstra-
tion In that regard, he appointed an
arbitrator to see bow far the unity
efforts have been successful and who
1s at fault Now, the arbitrator, Shn
Mazumdar, has given his report on
30th September, 1958 After that, it
1s up to the Railway Minster The
arbitrator has categorically stated that
the National Federation of Railway-
men did not want to appear before
him Even after that report 1 want
the Railway Mimnister to say categor:-
cally what are his prooosals, what
efforts he 1s going to make to further
this move 1 was very pained to read
what he said 1n the Rajya Sabha when
he was asked what the criterion was
for recogmtion He saad “It 1s de-
cided by me I do not mince matters
I am very frank When I feel they
deserve recognition, they will get it.”
I do not think, Madam, this 1s a very
helpful attitude He must tell the
House clearly what are the conditions
under which he is going to recognise
this umion By merely leaving the
matter to himself, I think, he will
create more complications in this mat-
ter

Having said this much in this re-
gard I want to say that unless and
until the question of labour, unless the
problem of staff 1s also taken up in
right earnest, there 1s not gomng to be
better eficiency 1n the Railways I will
cite only one mstance, and that is
with regard to promotion I was
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given to understand that there 15 a
proposal to reorganise the Railway
Board Secretariat Service on the lines
of the Central Secretariat Service,
and no decasion has yet been taken in
this regard There are 54 persons, I
am told, who are to be promoted I
do not know what are the criteria for
this, because I am told that some
senifority question 1s being discussed
and nothing final has been decided If
we want that this commercial under-
taking of ours should be successful
we ought to take into account why it
1s that private commercial under-
takings are so successful. That 1s be-
cause they always take mnto account
the efficiency and merit of the persons
whom they appoint Is i1t not proper
that the Railway Minister should de-
vise some means by which the really
meritorious persons are given recogni-
tion, are given promotion® If we do
that probably the question of in-
efficiency would to a great extent be
minmised

In this connection I also want to
ask, even in regard to economy—we
are all concerned over the fact that
the railway earnings have been reduc-
ed very much-—can the Minister tell
us that he has taken all measures
necessary to effect economy in the
Railway Admunistration®” From the
reports which they have submitted it
1s seen that the numb P hatngers
carried has increased the number of
mules has increased, the average mile
per passenger carried has also 1n-
creased, but the net carmings have
gone down and working expenses 1n-
creased What are the reasons®

The main reason appears to me to
be this If one goes through the ex-
planatory memorandum one will find
that excepting “muscellanecus” all
figures 1n all other respects are rising
like anything If you look at page
94 of the report of the Railway Board
1t w1ll be seen that there 1s an abnor-
mal increase of class I and class I
employees I do not know what steps
have really b cn taken to reduce this
and to remove the top-heaviness
the Rallway Adminstration

There 15 another point o which I
want the Railway Minister to reply
The expert commuttee on coal suggest-
ed certain economy measures The
Railway Minster in his speech has
said that there are other Ministries
concerned m this affair and he 1s con-
sulting them But there was a defi-
nite suggestion that 1if the loading of
coal exceeds 70 tons at the sheds
mechanical device should be intro-
duced I want to know what steps
have been taken tn this connection,
because out of 464 sheds of Indian
Railways where coal 1is loaded, only
95 are equipped with mechanical sys-
tem These are certainly within the
Jurisdiction of the Raillway Mimstry
and these things can be taken wup

without great difficulty Why s 1t
that these things have not been
done”

Then I come to another pomnt My
hon fricnd who spoke previously said
that accidents have been reduced, but
the figures submitted by the Railway
Ministry clearly show that accidents
have actui''v increased in this coun-
try They have very cleverly given
figures separately for major accidents
and mmor accidents If you go
through the report i1t will be found
that the number of railway servants
killed in accidents has actually in-
creased In 1856-57 1t was 253 and
mn 1957-58 1t has risen to 283 The
average number of accidents per year
1» almost about 10,000 and cases of
fatality and mjury are definitely om
the increase In 1956-57 the number
of passengers injured was 3,621, and
in 1957-58 1t rose to 3,683 The num-~
ber of railway servants injured during
1956-57 was 26,292 In 1957-58 1t 1s
28084 It 1s really regrettable
that although the Railway
Minister admuts that they
should not take any complacent atta-~
tude towards this aspect, he has not
told us whether all the safety mea-
sures that were suggested 1n the
second Five Year Plan have been im-~
plemented I want to know also
whether he will make available to
this House the report on the safety
organization which hag been submit-
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ted to the Railway Board. Then only
we will be 1n a position to know whe~
ther all measures have been taken
and then only we will be in a poei-
tion to accept his suggestion that it is
on account of human fallures only
that such things have happened.

I can also aite one example Last
year there was an accident at Nar-
smghpur 1n the South-Eastern Rail-
way I do not know what report has
been submitted on this accident, but
1 was given to understand that the
persons who were to finalize the re-
port about the location of that parti-
cular station did not take nto account
all that was necessary for them to
consider before decading on the mat-
ter The inspector did not visit that
place, and the DTS who was in charge
just asked that the station should be
opened as soon as possible There
was a big curve, and the driver would
never be able to see, after 150 years,
whether another tramn 1s comang on
the same line or not So, the accident
was not on account of human failure
but on account of mefficiency, on ac-
count of the defects that were exist-
mng there mn that particular station
which were not properly looked into
before permatting such a station to
be opened on the mamn lhne All this
goes to show that there is a consider-
able amount of negligence, not only
by the lower staff but by those who
actually sit as heads m different sec-
tions of the raillways

Hawving said this much—my time 1s
very short—I would go to the other
aspect of the problem, and that 1s re-
garding the wrregular runnming of
trams I want just to refer to 1t be-
cause there 1s a facille explanation
about 1t It has been said that be-
cause of the second Five Year Plan,
because of remodelling, because new
lines being taken up, there 1s consider-
able delay But from the report we
find that since 1950-51 there 1s deterio-
ration m regard to goods traffic m
the railways Also in the passenger
trains since 1950-53, there 1s a con-
tinuous deterioration =~ The tramns
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hardly keep to the schedule It is
worse m my part of the country, on
the South-Eastern Railway which pre-
viously was known as the Bengal
Nagpur Raillway. Actually people
would say that BNR meant Being
Never Regular’' I would invite the
Raillway Minister to travel from Cut-
tack to Howrah by the Puri Express
for a week and tell me why this train
never Kkeeps to schedule It is a
chronic disease over which several re-
presentations have been made

Mr. Deputy-Chairman: While the
Railway Minister 1s travelling it maght
keep to schedule!

Shri Surendranath Dwivedy: It wall
be very good We will then know
why when he travels it keeps to
schedule and why at other times at
does not keep to schedule 'That 1s
my point I want to know whether
any supervision 1s made over ths
particular tram and 1if 1t 1s found that
1t 1s not possible for the train to keep
to schedule, why not the timings be
changed so that the passengers who
travel by that train may know when
1t would reach the destination?

Mr. Deputy-Speaker The hon
Member'’s time s up

Shri Surendranath Dwivedy: 1
wanted to avoid bewng remunded and
was trymng to finish, but still it has
come

Lastly, 1 wish to refer to the condi-
tions 1n Orissa I know the hon
Minister 15 very  sympathetic [
know he knows the conditions him-
self But why 1s 1t that the condi-
tion- there aic bad” It 15 not only
a quostion of a neglected region that
1 am placing before the House, But
1 would ask, 1f the <econd Five Ycar
Plan has enunciated a policy that the
industrial regions should aiso be
given priority, why it 1s that we find
from the raillway report that there is
no plan for even surveymng a hne
from Rourkela to Talcher or a line
connecting Suginda with Paradip®
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The Railway Minister is trying to
get 83 many wagons as possible to
tranship materials to the Rourkeia
plant site, but unless these lines are
opened, and unless there 1s a divi-
sional headquarters at Khurda Road,
1 do not think there will be a proper
utilization of the potentiahities there

About the divisional headquarters,
1 should like to say a few words
‘When the Railway Mimster visited
Berhampur, 1n Orissa, he realized the
necessity and urgency of a divisional
headquarters in that region and said
that not only one but two divisional
headquarters could be started in
Orissa But one does not know why
this 1s being delayed Divisional
headquarters have been opened at
Chakradharpur and other places, bnut
when the question of Orissa comes
up, there is somebody working, pei-
haps inside the administration, and
prevent:ng the Railway Ministry from
taking a decision There is a bottle-
neck somewhere I would request the
Railway Mimmister to see that a divi-
sional headguarters 1s opened in
Orissa I think that from the point
ot view of efficiency it will be better
if a divisional headquarters 1s opened
there
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Mr. Deputy-Speaker: I am sorry 1
have not been able to accommodate
several hon Members, particularly,
Shr1 S M Banerjee, Shn R S
Tiwari, Shn Nanjappa, Shn
Eacharan, Shr1 Barupal, Shr1 Bist
and Shr1 Basappa They had been
struggling hard to catch my eye, but
I found 1t very difficult I assure
them that they would not suffer
Tomorrow, on Demand No 1, I will
give them first chance and they can
say anything they like

Now, as Shr1 Pocker Sahib is going
out I will call him

Shri M. B Jhakore: Shall 1 get time
tomorrow”

Mr. Deputy-Speaker Surcly, there
1s always a chance

Shri M. B Thakore (Patan) No
one from North Gujerat has spoken

Shri Pocker Sahib (Manjer1) Sir,
in the short time at my disposal 1
will invite pointed attention of the
hon Railway Mrnister to the urgency
and the necessity of opening a new
line between Nilambur and Faroke
This 1s a matter on which a promise
has been made on the floor of this
House some years back and also the
Railway Munistry has written to me
saymng that the matter will be consi-
dered in connection with the Second
Five-Year Plan

" Just after the Malabar Rebellion of
1920, 1t was the Bntish Government
that opened the lne between
Shoranur and Nilambur with a view
to open up the whole interior area of
Ernad and Valluvanad It was not
merely from the strategic standpoint
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but also from the economic powmnt of
view so as to open up the whole of
Ernad and Valluvanad and to connect
the same with the main line But all
the same this has not been attended
to even though so many years have
elapsed and now the very idea seems
to have vanished because there is no
mention of it even by the hon Rail-
way Minister It has vanished m thin
air Therefore I earnestly request the
hon Railway Minister to pay his spe-
cial attention to this matter which
has been promised by the Minstry
some time back and 1s not bemg
attended to It 1s a very great neces-
sity to open up the interior area of
Ernad and Valluvanad It will be
very useful not only for conveying
articles but also from the point of
view of passcngers

Another point that I would just
like to mention 1s that recently the
Railway Department called for tend-
ers for supply of <leepers from Kerala
Therc 1s a Kerala Sleepcr Suppliers’
Association there and many members
of that Association submitted their
tenders But to the great surprise of
one and all, the Railway Department
rejected those tenders and accepted
tenders for supply of sleepers from
America That 1s a matter of very
great surprise that the Railway De-
partment should have preferred the
American sleepers to that of slcepers
available 1in Kerala 1n plenty The rea.
son which made them resort to this
exiraordinary power 1s something
understandable If i1t was the rate,
thit s, they will get them cheaper
fro n America, even then according to
me 1t 1s not a justifiable reason for pre-
ferring American sleepers to those of
Kerala I understand that if freight
and transport charges are taken i1nto
consideration, I am told, that it will
not be cheaper

Shri 8§ V. Ramaswamy: That is not
correct

Shri Pocker Sahib: Not only
that Even after that was over, it
appears, further tenders were
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accepted from persons who perience that on one occasion, the
made tenders who are not train stopped somewhere near Delhi
members of this Association. 1 at gabout 9 or 10 in the might and

submit that formation of associations I woke up the next morning to see the
by persons who are particularly inter- train was 1n the same place. That is
ested 1n some matter is a thing which not the only occasion, There are so
has been guaranteed by the Constitu- many other occasions on which I my-
tion I do not see any reason why self have had this experience, What

the Railway department should take I want to impress upon the depart-
exception to this Later on, they ment is, not only to avoid delays, but
accepted tenders from persons who at least to have the courtesy and in-
are not members of this Association. form the passengers how much the
1 submit this kind of policy to be trams will be delayed,

adopted by the Rulway depertment Mr. Deputy-Speaker: When the hon.

is really reprehensible and ought not
Member was asleep, he should have
to be continued Therefore I request been cisturbed 1f information had

that such kind of policies should not

be adopted been given.
Shri Pocker Sahib: I am sorry 1
Only one other point 1 would reter I did not follow

to and I shall resume my seat. That
is, as regards delay in arrival of
trains As a matter of curiosity—I

Mr. Deputy-Speaker: The hon.
Member may continue

have no experience in other parts of Shri Pocker Sahib: I submit that
the country—I would request the hon. this information about delay and the
Minister just to make an enquiry as extent of delay should be given to the
to what percentage of trains arrive in passengers Some arrangement should
time That 1s all I want I do {feel be made by the department It would
that 1t 1s lhikely to be only a very not be a difficult matter for the de-
small percentage that is able to keep partment to make some such arrange-
up the time The ordinary rule 1s ment That 1s all I have to submit
late arrival That 1s my impression,

subject to correction by the Railway Shri Jagjivan Ram: Sir, I am very
Minister He will make enquiry as grateful to the Members for all the
to this Of course, so many hon. kind words that they have said.
Members have spoken about the

mnconvenience caused by the delay. Some Hon. Members: The hon Mi-
I am not so much on the delay, but I nister may continue tomorrow.

am very particular about the question

that the Railway department should Mr, Deputy-Speaker: All right; he
make some arrangements to give the may continue tomorrow.

passengers information about the

delay and the extent of delay that o 17 hrs.

would be caused As a matter of fact,

1t 18 the passengers who are really The Lok Sabha then adjourned tull
affccted I know cases 1n which delay Eleven of the Clock on Tuesday, the
has occurred for more than 12 hours 3rd March, 1959/Phalguna 12, 1880

in many cases. It has been my ex- (Saka).





